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Title : Regarding terrorist attack on Parliament House on 13" December, 2001.

i Herraw (HE Aga (W) | eae [8I5d, 13 REaR 91 sfddarfedl &1 H@9e W g9 gof, I8 U TR we & 74, 39 & fag
iR e 21 oik S W ot onft T B wEw TR v Hegel qww @ | o B a9 FE A B, WHE D q@IGR GRTHHI Y4 37 HHARY
Sl S B @I P gY dfera §Y, STDI &H HAGIWIel <o ¢l §HD IeAal o GRADHAN 7 AT 3 HHATRAT A TEIgq D A A anear
&1 gabrael fohar 3R agd & fAerer ge & afeq @9 & g foran, Swe ft & gurs <@ g

13 ey #t Hog W deartedl @t @i § i & wgan ik wwel @ aw e w3 € AT a9 it @ IR goav a7 ik aut
81, ¥ B =ed € it g et Iorftfere ardt ar wReER @ ware e 2, afew Jw vd dedd Y gRen & o o] e e 3w ek
e @ AR T 19 Ra W g & ol WReR o 96l & Hll, SUST 9 9T Tl § iR T Bl @ ol ARER B 8H ATerer H
FHET AR &H Heay H el W BYT| FAY I8 AP K[ A HeAl a6l g (6 g% g B qE T8l | TG A H < MR A A B
e HaR gl

13 REax B T 3R HdHAEAT B el B 919 &9 I§ W B Aoigy 81 @ © 5 7§ 7 o7 Bt WE gele € ik v B
ARG R &7 T TDR FHD! YT B Hepdll 8 AT &l | I§ 10 Ugell IR el B8 W 5, Hs JAEY U, B3 AP U WDR B &
59 3R anwfia & & e mar € afes waam Hf far & ik T g w30 Sft ok 8 WAt off 7 &€ a) T & 6 sndwareat @ e
HHE WA § | WD A8 M YR TRBR e DR WD, IR TN ? T ST WA @ oD WHR FrEed B I A b T8 B =@ 8w
9 AR W AR THR TG Pt AR oY dieer ared € ok 36 wew # Ty TOR | quAT ared € Fif TEel Iwea # e oe fRar #
5 <o & & <1 oft TRER S BYl, 89 R FErOER] 9 R @ W B AT A TSI S | [ W A 2| T gt A 8 o aR-
IR T 29 @ 918 Y 9 B WK 7 W iR o Hidl u) fAugr oY iR wF srewd w gg W @y € 5 e wearh |4l o v |
& forar ofR T 1 Wt faware # = forn| o9 wEt a@ ¥ waX W € of Rk Tl aw T8 €, 39 ddy # At v w3 oft an e A St e
IR A g

HaY el RO B gg | fora ave aeur T awdt 7, saet Rad ff on 7| fhw gfitear voidt Bt F W@, ar e @ 7w R o
TE SR T BT AT A T, AP TRGR ATAET G DGR 1| 39 X6 B THR T3l W 9¥ Bl 9gd JHA Sor usT| e wam
vElg gY 3R Q¥ @ e gfc & i fhae JHa gonm - 918 98 wded @i 5T & &1 a1 @R @t §f W @, srEl wuy qafq gy @en a1y g
3R T B IS BiHa gD gS! oft | T8 H U agd 91 sramaurh off| e fAda wRFRRET F s aggr A9 7 sndmanadl o1 gaaen
fopa 3R Rt et @ |

3TeTeT AEIGY, SHS 915 aATciihel U HE 3T, oTel fihel IR B9ell o ATddmard! gRierd et T8 | 99 ot &9 @1 o {3 o/ <91 &1
B3 At TRe e 8 81 SHS 918 1 37aER 2000 BT FHR H e W W srdawmarfaal @1 sHen gon R @ T 50 @ AR T oflv
T 13 fawaR & T TR AAHaANed] BT THAT §HT| &9 T8 WD HX & AR {1 < WDR HeEal & fF I8 0 WA 30 & Ao o
THET gaT, AR 39 # g a& 3R IR Te g1 THA TeA 9 BT gRIATS el | g3l 81, Aifh & 39 1T 3 ey iR weAr A §
3R A9 & wwe a9 TR AT vd grEEr A € qn fAeerar &1 v IereRer ff Ad 2

e Weed, 3 dle 9 & free 99 Ford ot It g g% oft, 99 wha v & T8, snevefiy awseer Sft 7 +ft aga wem e ot f s
cufer wad, Aiaal &1 A @ iR O9s @ o § ¥ el & a9 G WM ) 998 @ 9od 9ide @1 §dl, 9@ qar uY g @t TS|
IGD q18 vEEEA off ofiR P8 H#ft St A #E Al W aw WeR Al gurEs St 7 12 e # {3 7 @ ©or B 6 dag e s
aifedl @ frem w21 e w3t oft 7 ff IR Fel 6 due snddanfedl & e W 21 (IR & Tddbdredl ® WHIY @ 918, ¥ D
TR, WAV & 3 WA HW, GeAr Toiet F 39 Hay J 7 RUIE TRER B vgd A & T q oft,

IS 915 H HEG TR FHAT B TAT| ERHR A9 BT GREAT X Hinedt dt e F e TR # ok 7w Arl | 98 @ el aneelt 87 & g
€ wE o & f5 <9 @) g & "are W EH 31U ¥ R WA &I 99 & & & fow A afe e ot R € 98 59 989 H iR
IR H e & S ARy

FH HEH & © [ 30 g8l @ 918 3R WXhR THR Bl 1 99 faug & fgara # o =ifee o1 gaa & @i @1 fae o srer man ok
fauer &1 fagara # &1 forar Tl wax @1 78 #i ¢ & S-SR & qemE=i &1 A fwara # =& ferar |

A e JAt St A R ercat et @1 Rk ok T forr € 9 e i € 3R ST P A €7 91 sraear A1 S U RIS i d
IR TS | S @R, AT 3TSeR 81 A1 Aiee IR 81, 399! Ra e S o, wur # wrfda vred & fog e o o, g8 fewer
HHAT AT? I8 el © [ Sl W A 8 w3 ot 7 &9 et o ofR &9 ook faa o % 3w &1 fea watuR 81 < 7iRe siew # %4
2 ST@! e & #t 7 faar 21 g o R &, vy df Wew & fRa # o, 39 & 20 ofk a9 4 g1 @18 781 & ok o9 & forg &l
W FAF B DI BET Tl &1 FHT AP U TE I QAT o711 31t Sl Andmanedl o1 39 iR 3R wawe e # ' € sHe! et
BT AM? R AP ST IR FHR T Bt | 3191 39 U1 wferder e B fo e g ua.el, # e o € iRer § TER wd E1
! YR BIS 3N & 3@ $8 W ¢ 6 89 W uferdy sl - I8 fhat e &, 39 3 gen & fog o erag a1d 81 o 39 &
FHI 3R GI R g =R A1 071 29 & 2a A |EaE SR $1 9¥Rd 8 FHA 39 I8 WAl IO W@ 8 A1 FHN TGl § S 8 ¥
FIHR HET AMRY| 1eae HEGy, JHBAdIsi] Bl WHR 7 HId Y& Tuifadi, Tar= el i fge o= Ao gan @ - 98 99 ey &
T FE T W@ 2

I HEIGY, TN WY & 5 3= afadt & 98 wWier #xar € fae fia siv faum J 2w @1 fRe @ iR et ot =i 8

& I% et Sft | ared foram 1 S o Sftaw # oft aga 9t el 1 Whar fHar ol st Y@l B wieT F g TR Q fRa # < @t
e & oy ®ig BeH SO SY A1 §9 U1 A € 1 wer #3ft Sft &R E /3t Sft &1 s e 7€ grm, afews wwe ge| 5 99t qeli
B WHR BT & T8 991 AfGd eaT €, T8 991 -1d1 811 &, 98l <0 &1 f&a = & are afed g &1 e fraierfRat &1 e & 39



Toifdral o, el ga & Aaeit & FR T oreeT A 21 R A A Tw B Ra H & | W o Rutel & o UR 89 TR-9R 9 I Ft dNE
I for GREn SR 3 o AEY 9§ IR | W 9r6e @ fAehic ¥ WHe 31 9971 forn ofds WRaR @ Jaae § vt ara e ong 81 9w i <
1 | & 3R AR |iEal, Jarel &1 | 2 5 9w {7 et ave wew wiffia @ man anl srdwarteat Bt vvr i ofk redm w1 w11
TR 40 fie, ATl YT § AR AT WA # B § iR WiEal P 9gd a9 W@ " H @l ¥ a1 I8 I50 FHT 8 AT A |A 2| S
TG @ I 800 HEw J81 wEd £l 8W Mt 99 R wed @ 3y | 99 wHY Hwary Hrd HaAt St RarE oft ¥ @ ) sreme wegw, ' Q) e
gl TS R § el o SR Aiwsl 9 a1 B o ¥ fade § SR 91 € BRA Brafi @ smarst e & | yefa &1 S € g 9e
AR & IR 7| Sl orEarRl 1 RAIE 2 & Uah sTcdshard! il STASHEal S AddHaral e | Sl o1, 9id Fas A Udhel 141 a1 I6 668 W
T USHR H1 91 81 $I a1d FEl off| 39 IR F wWe wU G yur #5037 #E oft B waw ¢ i w1 oft| 7 ormeri ¥ uen gen € fF
e Tdmaredl @ e w1 &0 S e @ 5w A 39 Wy A Far Srard Y ? A IR gewl & Soorw @ A e R @
PR BT g T3, PIATE & DT AT bl R g9l B a15 R FoR Ram ww R Redw $ & g a1 Frarg gg? orR 78 gg, o &
TE B ? T A oft ? TEATH H IFRARI ATAT D HHY §e Tl D aIg Wl IR AT, I A | A FEr o1 fF H W acidarteat &
SffrT Sl W EHe 81l 39 W9 39 WX fia W g0 g BIE Sriardl e g8 | 99 9Hy Ol Gl dal g1 efiie fwafierery W gwan 8
BT I, AEAS A 91 fAEfdenad # e 8 gH1 o1, Hevdl W FHAT 8 gH1 A, HYR A W FHAT B b o,

atrat < oft srraat wfafaftat # wWiogar & ol fafea fd W 8 999 faeg srfard @t 7 & & | Sie-vsaa | s @ faffa 6 o,
e feft ft el & &, 9 fevg & ar g 8 99 Raars v drfard et Ty

#t T fael g (i) : srong "eigg, I ey o Reft w wfteg evman T F=ife 98t R & dves @ T 9, T g Suat
farrg fapam on?

=t Heran (HE I1gd | e HEIed, I8 89 94 o % Al 89 ST ATeliaT &1 U1 FR o A1 ST &R o, 91 1 4 IReR a9 ga s,
BH HRR BT B T8 T3 | 9 B AT B GHEA I8 991 & O 98 I aredl 81 39 918 S 6 9 B 9EE g, O B "EE
Bl T TER Yore! B WIaATy 8, | Al g 5 R e ¥ fre! 2w 09 2, 9 3 <9 fRd A ¥8i ara 9 & wee @i Afd 79 2w ok 5|
T DY SIAAT B GG TG &, AT DI @ e < | §H Hel a1 Hl| 89 9 ff T8t 91d F € O <9 2T A € aR-aR 99 Fw € 99 A
FEd & 6 39 2 H 15-16 s W i 31fd® Foaw €, I | AR $Y rddaiedl H wwfF T ® €, O 1 Fed € 5 37 Raas H
FHriaTdl FA AMBT IR THAAA W 96 HIAT 48 F| 39 T B da9@ A @ T8 FE 6 99 qaemel & dre anfed gafed § tur Faan g
A gEEEA S ofR 7w Sft A AR W HE 6 9 Wt A 7E Y ARl R% M-l HA R s R e A M pE @ B
qorr fig & qaeml & dic wafed| arene Sft, T@i A HT ward T oAl € Afp Id |l U B Wewd WS 8 9N € 3R |/E A Srad
arer ared & o § 7 wEm 6 are af wae | AR Afe o A B sraer A ¥ AR ate @ A9 orer 21 & wa @l - g, qfeem,
R 3R $91$ - BT dre AR, W6l 31 e WA R A B G B dte T TR, A s gaE won-uy § i € 9= 7 de
& e | T8l ga F1 FaAT T8I 2 T I @H DI LHHHARE o & 9l S99 g9l § GG 99 T, ITH 39 Hed B A HERT & 3R
Su-Teafay ot #ft €1 § Tt A Al | 99 T o e § sufRa )

3TeaEl HEIGY, W9 Y A Udhs T ABIEl ¥ WAl sndwarat ¥ 7€ qa freft 5 dwg waw o) gHen @9 aren @, e R oft st
HHE WO O Ygd T | FT I§ TYPR B forart et oft o6 9 g ot qul gRen 3 e R4 | 89 1T 9 R §ed B Ak rut
e e & IR 37 ) €1 39 698 3 89 AFT g9 o 8, gaferd el Area v &1 qR1 718l v nfed aen waR @ s
HEAT e fp <0 D AT T TGT FS1 H&l GRAT DT 8| T T91 T qEl 3R Dl 81 ¢l § DR A I§ A1 dredl g b aR o a9
P T &Y T T HSH IO R F1-TT SO 1 Wl 87 8H ¥o & 3iax I1eaw el aifed| 89 -8l Hedl b A1 e 1y 1 Had
oI 39 Hag # qAR SR T € T AUB AR B! [ AT FI-FT HIH IO I @ §l T8 9E § 3R 7 Ig-a1 WA gl HEl AT fb
ST Bl TR ST B B TSaT iR P IR T a8 wfdp amw uRRARET ageft g€ €1 onw Wa ww freh & & o o v W @
PR R, 4 TR & R S AP I H 39 ®Y W a1 B 49 539 B T &1 721 Hw F g 1 2 R wiihwrt @ #§ ufgor &g
wnfirer 8w El

31eger HeIed e Hat Sft @1 wex freft erft, e w#=ft Sft &1 wew freh @rft, fadw w50 Sft 1 f war freft @Fft | 92 gar € | wifh & s
AT W U1 &7 <7 21 T $6 Ha9 § B8 SNaE HIEl 918 & A7 SHae! &9 B 5291 vied £ o 99 THRar € &Y | 3T W9 29 f2a #
PHRATE B B oY HE ol 89 IS Y qeuag €, 89 <9 & iU €, YU < IS A1 TSl BN fh=T &H TP Wae= S0 dled & b
HUHT 0 R THIRAT | =R BT =12y | F6ifH B Al W AY 89 AN B R gd wR_eie 2g g 781 § | a1 27 RaaR &1 e
Mgt v <t oft fF TR amdmardt wftha € | 11 Rraw o el # ace o o faww o srdwartedt A fEh @it @ Al A adw
T &, Bact IET B @ freg I T X W 9, afer R e H add Do &1 FE IR @ S T A AT 70 I F Bl € | 99 R At
& Bl 1 {5 T S WRSTIS Mdbanedl | HE JHIaeA1 P D I91F SFRST T SHADT SIal & @ Werfar fRamsd | & g 3
g a1 @1 € SR g9 At (21 &xd € | < 8 s & W1 SE g e & b v ol @ fagw w3t sragar W 6 R 5, @gd
it g8, S $e1 fF 39 99 ARG B 31T E9 W MfAPpd FER, S wfhEE @ Feot A & 99 W 3l B HeA & Sor Ay | 7T &\
Y A7 B R Hirelt B geen & forg e fadeht @t whwf a1 srAfy o | g @R o1 ok &W o ft @ w € & o 3w iR st
U B IS BT G U qorqd IR Bt g, fpet ft 3 T B WER W T R 7 qER AW B I H 99 I} | T8 IR v wwe

3 gH! 2 |

w14 SR el TR EHe BN O WRGR R T8 W T97 W1 Wt off, 99 <9 @t @ et @ | @) o 98 9@ € 6 oA, v oow
TR DI A P el 19, IEH1 s 7 T8 5w T | 99 g9REe 7 o w gwen e o w' 5 sSREd # eI gREn B
F ARER & | AfFT &9 51 991 Hhe DI T¥1 | [OR B & | Hahe 31 59 T8l # rEw 9 YOR @1 € g0 a1 geAl 8 & 918 Wk & aR
o T Gl S @1 8 | 971 99 4 WRd & R H 1 Fal @ | "R DI 0 G B BT ABR 2 T8 99 A A &l Hal | 3D gH w
TR AT TS| T8 70! a1a ¢ f oy et wr Pl =t & | afdp o & @ @ € o Fdargal B o @ 9 o oren & 6 wd A

PE TAR S B IRE, T 1A B YR D AR A BIg 7 BIg q@Aarol P € | 79 g9 @@ 7 A w1 o1 5 v o IR Im e @

et A afe m, Al orR B fagHt A At (IfEaT - R @) TR 1@ 9 2 A g tona T ¢ | A feedt iR S
e 9 WHR T8l © | g9 a9 Her o1 iR o ft g At v 81 & w9 Q- aR fueh g1 S garn w1 e s far mn

5 i ®R W AR A7 31 Bl Gudt 7 | R WR W AR 99 BT @I qa@ 2




ateaer WGy, o9 W fra FIRG 6 siaidhn vk &1 &gl €l s+t <t dhe B Tt A & Pl R § oy ofY wal @ oi’idw W
FEl 87 TPt peifa, smudt fagw Ay &1 R ¢ 5 &7 o 59 Hape Bt G F 9 reT-oqeT TeqH ¥ @ § Heft 798 B B of
o Wy TR & | g 1 B Yow goas sAR | @ | sfasid ofy fw et ot g7 i’ |RIe siue wEt 87 & Smusy W
g firan a1 27 Ridex @1 & [efrig Hfift & 99 s Tefimig ift & aaa el gfmar & =71 on 9RA| o @ 89 o TSt 9wl & At
A 7@ | B Aura B ff T 7, d@m B oft e TE, ok @ vrs Ayl 7w aRemm @ Jefrte i B @ Te ¥ A 3R BreA 1l F@
g # I8 #d sTatheran el 2, & ey A F T srwadr 78 © 5 3 7S dae B g F ARG D WA DS o GADL AR e
311 Y81 87 THY SUTGT I(HErd g4 3R 31 81 |aber 27

TER B TF H O gealddd H 9gd g7l A &8 Hd ¢ (& [quet &1 i gsaread g1 &7 Al &1 a1 0@ T R 919 ORHR @l G
et & 1 AW ® A O (W FaTA H 87 AN @S B © 3R Fed © [ g HH A S AeaH q H I wa us gl T v
Ter #3ft Sft 3R g w@Hlt oft & 36 "e & A ot av8 & 9U oMY € perEsl off dEd @ geldl Wier, JEEst ot deEd @ 6 sdfear dr
@I @IS BT AN | MRS 7 A i, T SH avE | 30 SRIATE R A W 8¢ 3R Bl § o g9 Y garr ofify, 9 #r Wt gen i,
ST BT A AR AR e g U € 6 STR-UR @ SIS 1 B W@ 8, g9 DY, UHS-UHs Y AU AKHaAledl BT AT DY B @
2?7 ' A g2 uan ® % oy 99 fue A d89 O A1 S @ 99 W 3R S WeA & 99 o Fedl ¥ % 39 geal A IR S 9l 8 IR
| 319 AUHT geH! 48 FI 8?7 TH UPR & F9aIclyd B a1d 7 S| 89 W gedioya B a1d TE ), [ fua 7 Hm| g9 9gd an anm
43 & St amud Wi o e A € e 9 ft TEqw Fw € 98 ft saw € R € afee B Y a1 o € Rreat 9o @ wee 3 ad
qTe T e e, dTER STHY AR T Sff S $8 gara) ara ft 37 €1 SEe 918 arg It At errast & it @nft, ardt @ gara g
BT @ St ft ga 45 8 Sl €1 gHfery ' I &9 € 5 o Rua # 49 € wwn F it € 1 wwelR § ® € 99 g9 <ufta & wae
W, J¥ @ YRET B AT U, 39 & G @ HaTe W UHoed] QT aigd| el S9 61 W Wy ¥ U$ T 8, el 99 3 g gav §
g g &, AT oe Way H € 91U 31 S BT AAEd ¢ W@ Bl

12.00 hrs

HE HEIGd, 54 AU Bl WAlAel gedl & I1 &I Il JAT BIull Bl HAldel edl &, a1 369 Sa1el Wawdd RART S8 B Toban, s@dsal 3R
g @ g g B TE DR TERIg oy B T B gHET I el | anft T It Pravten & w §1 onft 7% Riah weAd v €
ITH e & & oo Aot & W 3R 6w B Wi HiS B el (a1 Tl ;M /w1 €, g qHT 39yt HH 7L frerm R s e
T &, THfery BrE IR Frprel | 3 @ gRem B g e FrapTer 2 v Wi qX <9 @t 8, ¥ Rwe omas wner 81 Y At woft e
e | gEferT <w 3 # omy weaE  dW wR| ¥ & faa fow am w, sroeft gft qwm & forg w4

#erey, gfvan & aga @ Ju € wret wrae ol qum H o gu € A e wred & @ s weR # 4% A | v qu e # s we g,
at vget S qw R | wreem @l <9 fia Y g wew <&t @rftl 39 smaR wR AR @ ghm 6 & <w R S &, ot Ra i, 9@ v
2 f2d A ™ &1 grem | A9 I ara gty Fe & @ Al w qum W= St 43 € orR frew o v g, A A% w1 o, s g, W
TTH FET & 6 T 319 &l U= oI S IY | 3rier H ST S @l UR I @Il B ST onet oreeri # vt 8, fava famg uRig il
U A S T DE W@ § (& Q¥ D JAHMI DI TH-7 BT G, VA DA dreil I A o o+ 9| 87R <9 1 fgar d e g,
auer B A # < 2, O SIS AT H oA A W A T G

7eIey, #RR A g 1 U B AR A qur A S 7 T B, W9 B g A A g & aw HE| w1y B g7 wh 7 wer 6w F a@rn
& 3w & foman iR v w3t ot 9 @1 6 waw | 39 UER 91 YRR S AT S @ UHal § qEE &1 59 TGRS ardl 9 <F B ghdar
Tl & Aot | srten & A § B9 99 D NI B IS BT el BT 97| AR I A Seren B fRvary § o @, R o Qe |

o 2 S B faware # o &, o ofue! fRueraT | | IS ST AN S9! e uR Siet Sordd |

HEIGY, 12 A9 B "N B AR A favd fag aRie iR a9 7@ @ A FEd @, STB FEA W PIE BD A G, AfPT gO FHA oA ey
39 IX # & wE TRy ol "12 #d 9@ ofu "@HE dta < ", S 39 99 ¥ SEDT gerdT Tl ST HiF ¥ a1y ol 3mawt
HaH! AT AT Bl a1ey ot 39 B Had w1t ot E| 9 B S TR T qER a@ Bet §1 AU B A W e 8 @ @ E)

ATl # gt ot g€ 21

HEEl HEIed, FHTled # &I dcil Bl aTdl Bl S 6 5 T8 Wbl 141, 9 X8 Il &1 amai bl M & Wbt Sirar| 9= g9 wfdfhar €
awg w=ft fear 7 @ 98 "iwr &, R 3 UHR A Y W B Al B fIvars # o, o 3 yeR | fug @ Qww § o ? 39 er &
FRATEA ¥ W P gn T erftl 9T 9 F Grn B Ay Hadt WY AF 3 WS BN, 7@ 9 T2 S A 2w faeft wfofafeat F o €
I AT Bt U% oTedhT & I g & oy | wft AT T v

A& HEled : gaaw g off, w9 8 Tl | sy wEE B

H Hearaw fHg T1ed : o7 o9 SFAfRT 781 30, @ § FHIC B G| AR 89 TR B 3D HHE| B THAT D IE 8, dl IR D TeAd HAl
& I # Ht g, wfehT 7€ TE B AR fF WE &F 3w HHI Bt gul B} W@ §, A1 A1 g W € 3R 99 &6 Terterdt aa @, ar oma g H
G el | 89 Ut TaAfrdl B ft SR HE! R MUBT G B AT TR @1 Ay gaferg war w3 St ofiw e wAt ofl, @ smua @

I GA TS| T g 30T i & S GX 39 3y N WS & 3R gga1 & @Sl € Al IS B B ARy

HEIGY, Alg™e SHY Wd FARWR g3 o7 @@ S &1 9379 a1 o471 99& ar § #9 a1 i gl omueh fredt ferddt o1 st w9 Mure, it =9
AT & AR &, 1 OB FHTUT £ 3T UgHR RaT| SYeM I S99 {34 ol 9w Wik @1 3T fopedt 7 wEl of war 21 foreht wnfo-faved 7 2w
wfda @1 o1 TEl foran €1 fore Sfy oY o1y Trefl <7 &1 B IR ® U, I fq @ @fdd 7 WA DT G B A A qfFDT Fmas e 3
TIOT (ATg | EEE B I A A HIs 4I% T W@ FHAY 317 H3r 7a Headrsy & A9 aois S0M0 H U@ wifa faen & fawg don fagn a7 &
faeg wn-F1 & @1 81 # afdad aral #§ 9E S argar g1 S A enuast aoHify # ke dar e R € S o 9@ e 3, ws A e
3| 3R 3T T e I, A T IMUD WY T, W 39 B WA ¥ 30 g 5 N FRY, T T IS B TE W, Fife 7w B W g
S A9 B R A B SO, B 9P T &, AT 89 P! Terd el BT |y w7 37, afew 99 ar A wed # qared a1 o= an &
AT



ARG, AT TN A0 BT WeH BT Ared &1 F Suret TE arelm, AfF o S e arean § 6 ugelt 9fd F 49 amus w5 Si@ e €
@t 984 drerd § 3R v dro €1 T PE @ ¥ R avery ufd Hoet 39 @ gl i b gekdt SH) HEl T 97 H ARG, STE a
TR Y, T T R AT 3R T o -1 FE1l 9 T B8 @ €, AP 9 FE W E, S U1 a9 A7 Fifog | o w3, ug u”
=&l B &, 1 91 gEdt Bt €, 98 O Wt 9 Aodr 8, o via WfuE 3 wuY o o # iR #3 ug 7m0 $Y o 8, 1 Sadt A gEd
Bl 81 7% &9 7 € 6 aorfify # oo ard UEft Feht gedh € fe Rl Foerar ok Frerd & a1d w8 3 Iy off &, Swer
HAABR Al TS| AT AR H3 faddl 9§ 89 <@ @ ¢ 5 Rgem & R quedm] & siddanedl § Sred @1 SR B o &, T8 T8
g =Rl

=t Aig g (pad iEror "ew) : ey Aegy, goraw g off, O peR 9 919 ® € 99 US YER &1 Tad 399 99 & Al B o
& Bl

st e fag aea : sy AEg, § se aed g aer @ H@dfa e ded v ware e R €1 we A g fF S ot
AHEAH, dmarat Tfafafe # fora € 5% 39 | Fara 4y, afFa <o & 9r 9faw aem o1 39 5fc 9 8 <amn =nfag ok 7 & o5
AR AfIvard HY1 AMRY| 56 R ABT AH T G20t | ATo99T & g AT & 39 UhR B a1 & B 8

3D AN 56 a0 B Y o gy € 5 g |l | qoran R 7 Sew & Rae wei-wei A forg €1 omy 7 gun d ot € i o) i o €
& ST € f w8 e 21 ST e # 7% vuar < 6 gearm e Wdtand, o meht € <@ 21 Hdftang. gemw fhw @ g Al
& fewme @t wia wvft garm fie @1 S 499 B FW S| 3T FRAEE § 89 T use SX A, 7 9 S arel ¥ 91 ag AL 8 w@r 87

3 fuer 1 frem qme gY € 5 @et e wun| wE e {6, B ge ghed &1 3 o Ru 218€) (aur) ver w5t o, g s
el Y IR YW & IR § 9gd °l 9 gars off| |1 T8 HEA =@ied 87 RN WDl A9 o1 =IEd 87 g9 Fel ° e foy, e Fei-wai
Y, gD A arpraer Hdtand. gN Feard ot 2, guT e 81 oy 77 @i TE e W@ §) {6 sndwardt #el € 3% e wEl 8, omds
ardt faeeh # 2|

i are A =l (FER) @ oemE HEIeY, TR HEl © 6 Sl w3l g 3 Wy ofd €, 9 RiER B €| &€ (ZagE) e gEre e 81 g
15€] (raur)
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MR. SPEAKER: Shri Mulayam Singh Yadav, we are discussing a serious subject in the House. Please keep that in
mind.
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MR. DEPUTY-SPEAKER: Shri Akhilesh, what is this? ...(Interruptions)
SHRI PAWAN KUMAR BANSAL (CHANDIGARH): This is objectionable, Sir.
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MR. DEPUTY-SPEAKER: This is a serious subject.s ...(Interruptions)
MR. DEPUTY-SPEAKER: It is a serious matter that is being discussed. Please do not interrupt. ...(Interruptions)

SHRI VAIKO (SIVAKASI): They must have the patience to listen to others. We did not disturb Shri Mulayam Singh
Yadav, when he spoke for one hour.

MR. DEPUTY-SPEAKER: There is a lot of noise in the House.&€, (Interruptions)
SHRI VAIKO : Truth is bitter to them....(Interruptions)
MR. DEPUTY-SPEAKER: Hon. Members, please stop the running commentary.
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MR. DEPUTY-SPEAKER: You can continue after lunch.

SHRI SHIVRAJ V. PATIL : Sir, I think | am not talking irrelevant things.

MR. DEPUTY-SPEAKER: You wanted to have some more time, that is why, | said that you could continue after
lunch.

SHRI S. JAIPAL REDDY (MIRYALGUDA): Sir, let him conclude.
SHRI SHIVRAJ V. PATIL : Sir, | will not take much time.
MR. DEPUTY-SPEAKER: All right.
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 2.15 p.m.
13.12 hrs.

The Lok Sabha then adjourned for Lunch till fifteen minutes
past Fourteen of the Clock.
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SHRI SOMNATH CHATTERJEE (BOLPUR): Mr. Speaker, Sir, it is indeed a matter of great sorrow that we have to
mourn the loss of some of the finest members of our security forces and of the Watch and Ward staff of our
Parliament, who have laid down their lives. Indeed it is a tragedy.

| feel, today's discussion is one of the most important discussions, if not the most important discussion, that this
House had in its history. The hon. Minister of Home Affairs has, | believe, expressed the resolve of the country that
'the Indian people are united and determined to stamp out terrorism from the country.'

We would like to approach this subject from that standpoint but | must express my humble view that some of the
speeches already delivered may not have disclosed that spirit, which the hon. Minister of Home Affairs has
expressed in his statement. | do not wish to elaborate on that.

On the 13th of December, a most serious incident happened, which was a deliberate attack on the very foundation
of our democratic polity. This democratic polity had been set up after great sacrifices made by our people and is
based on certain basic commitments of the people of this country to the fundamental principles of democracy, and
for that matter parliamentary democracy.

We have already strongly condemned the incident of the 13th of December and we reiterate our condemnation. As
a matter of fact, in matters of terrorism, we have always said that there could be no compromise. It should not be a
partisan matter. For the sake of the country and the protection of the country against heinous offences like
terrorism, we should be together. That is why we have condemned this incident.

Again, | pay my homage to those who have laid down their lives to protect not only this Parliament House but also
who have given their lives to save the important edifice of parliamentary democracy in this country, namely the
Parliament House. | am sure all of us would join you in taking appropriate steps to acknowledge the role played by
those who laid down their lives as | consider them as symbols of our commitment to democracy and fight against
terrorism. But what really happened on the 13th of December?

We were all inside the House; for a part of the time, you had called a meeting and we were there.

It came really as a bolt fromthe blue. Although, we had been informed that there were certain attacks possible, -
twice | have gone through the statement of the hon. Minister of Home Affairs — we do not find anything, which we
have not already read from the Press. Nothing new has been reported.

Sir, the hon. Prime Minister is here. | would like to ask very humbly that in a situation like this do you think, the only
source of information to the people, particularly the Opposition Parties in Parliament, would be the newspapers and
the media?

Shri L. K. Advani has spoken of multi-party Parliament. The nation is faced with a serious danger and the very
edifice of parliamentary democracy is under attack, a most heinous incident had taken place. Till today, the
Opposition, which represent very sizeable section of the Indian people, probably, the majority percentage-wise,
have to depend only on television or newspapers. | am respectfully requesting the hon. Prime Minister and the hon.
Minister of Home Affairs to ponder over. Is this the way you will fight unitedly against this cult of terrorism and the
danger of terrorism? Whenever the hon. Prime Minister has asked us, we have readily gone to his meetings. We
have pledged our support to the Government, be it on cease-fire; be it on resumption of firing. Can they cite a single
instance where we have shown any weakness towards fighting terrorism? Till today, we do not know why but so
many speculations are there.

Sir, even today from the newspapers, | find one thing the hon. Minister of Home Affairs has omitted to mention it.
There is a controversy from which iron gate — whether iron gate number one or iron gate number two of Parliament
House that they entered. Probably, we saw in the newspapers that it was iron gate number one. But they entered
from the Parliament Street side. There is a controversy whether there were five persons or six persons. Why | am
mentioning all these things -- some details, not many — because these are matters we have to only depend on
newspapers. They are speculating also. | do not blame the media. It has played a wonderful role. | do not know how
to congratulate the electronic media. They risked their lives, but they have done it. At least the people have seen
and it was almost like a live telecast and from that really we came to know what was happening. Till today, only our
source of information is the media.



Sir, we have objected about it. It is very strange that when there was an information to the Government of India, to
the Ministry of Home Affairs, that there was likelihood of an attack on the Parliament House itself, about which we
were all concerned, he found an occasion to talk about it in the FICCI meetings. The hon. Prime Minister waited for
the Birthday function to mention it; and all are linked with POTO issue.

Sir, kindly see the Government's functioning. We have been saying that there are certain moments in the history;
there are certain matters and certain issues concerning the country where | would like to ask from the hon. Prime
Minister to point out where the Opposition has showed any lack of patriotism, though we are also given lectures on
patriotism. We have to hear about patriotism on the floor of the House from some hon. Members. | would like the
hon. Prime Minister to tell us about it.

Forget the Opposition, was the Speaker of the House taken into confidence? Was the hon. Chairman of the Rajya
Sabha taken into confidence? Today, after the event you are speaking about the security measures in the House.
Today we find rightly. We had never opposed that there should not be any adequate security arrangements in the
House or outside the House or in the Complex, and specially when warning is coming from no less a person than
the Prime Minister and no less a person than the Home Minister. Was it apprehended that we would object to any
proper security measures being taken in the House or around the House? Nothing was done. | would like to know,
as we have not been told by you, whether you were officially informed by the hon. Prime Minister It is an attack on
the Parliament House. Let us sit together and find out what is to be done.

I would like to know from the hon. Home Minister with all sincerity. From the afternoon of 13! of December, we find
a lot of arrangements - and rightly; | am not objecting to it at all — being made, special provisions being made, more
security staff, armed police and what not. Could that not have been done before the 13! or on the 132 The
unarmed people had come up to obstruct them and they had to give up their lives to protect us. They considered
our lives more important than their lives and they sacrificed in a manner | do not know how to really describe it; my
words fail. For our protection, the unarmed people gave up their lives. But could there not have been such people
as we have today outside the House? | have no manner of doubt that nobody would have dared to enter the
precincts of this Parliament if there was such proper arrangement. On what basis the hon. Prime Minister, the hon.
Home minister made these observations to the country? If it was our intelligence and if they trusted our intelligence
agencies, then immediate steps should have been taken. The hon. Deputy Chief minister of Maharashtra has said
publicly — we have seen in the Papers, in the media - that he had warned the Government of India quite some time
back. | would request the hon. Home Minister and the hon. Prime Minister it is no personal reflection but as they are
holding the most important positions in this country, they owe an explanation to the people why no visible action
whatsoever was taken, far less taking the Opposition into confidence.

On every stage, very calculatedly, the Opposition parties in this House are being ignored by the Government of
India. POTO was thought to be very very important and urgent. | do not have to tell anybody, | have not that
presumptuousness, that an Ordinance can be passed only when immediate action is necessary and the House is
not sitting. On 24" October, 2001, the Government, in its wisdom, decided that it was extremely necessary to take
some immediate action. | would like to know — | have been saying this but no reply has been given ever — what
action has been taken under this Ordinance. Has it even been made workable? Has any Special Court been set
up? Has any designated authority been set up? As | said, | do not know. Please correct me because | do not want
to rely only on newspaper reports because we have no other source of information. Even the FIR that has been
lodged on the basis of this incident is not under POTO; it is under the ordinary laws of the land. | do not know
whether it is correct or not.

Then, why all this clamour for POTO and POTO as if POTO will serve everything? Two of the very eminent
Ministers, and no less a Minister than the Law Minister of this Government and Shri M. Venkaiah Naidu — he is not
here at the moment = have said and again | am depending on what | have heard on the Television that POTO is
relevant only for the purpose of trial in the court after arrest. | think Shri Omar Abdullah has also said that. That is
what he has been misled by the Law Minister. | admire this youthful and young Minister. He is very sincere and very
able. I wish him all the best.

But, this has been said. Then, why all this clamour as if we are the criminals and we are lacking in patriotism
because we are opposing POTO? Please do not link up this incident with POTO. That has nothing to do with it. Am
| wrong or are we wrong here when somebody said that it has been in existence from 24t October, 2001 and this
incident occurred on 13" December, about 50 or 51 days or near-about after that date? How many detentions have
been made under this Ordinance? How many terrorist gangs have been busted? How many terrorists have been
proceeded against under this law?

We have been told of the taking over of a house in Jammu and Kashmir Valley and forthwith it has to be released. |
would have liked to know one thing. On this POTO, if the Government had taken the Opposition into confidence -
as there is no urgency for application of POTO, or for promulgation of an ordinance - then probably an acceptable



law or the framework of law could have been decided upon after due deliberations and suggestions. After all, it is
for the Government to accept the suggestions. You never ever decided or thought it fit to consult the Opposition on
matters like passing of a draconian law. When you were here, you criticised to the hilt the Acts like TADA. All of you
had mentioned umpteen examples of its misuse. Today, that is supposed to be the justification.

When | oppose POTO for some principle — maybe | am misguided, maybe | am wrong on my assessment — but |
cannot stand here and allow anybody to challenge my patriotism. We are not here at anybody's mercy. Today
patriotism and support of POTO have become synonymous. This is not the way to run a country like this which is
faced with many problems.

I would like to know from the hon. Prime Minister, with all humiility, that please tell us as to when we have supported
the cause of terrorism or when we have not supported the Government's stand on terrorism. That is why, this is a
tragedy of this country that important matters are made controversial matters; important issues concerning the
security of the country are made partisan issues. That is why we find the Chief Spokesman or Chief Whip of the
BJP or of the NDA standing on the courtyard of Parliament and stating on the microphone, through the media to the
people that 'we must now attack Pakistan; we must take recourse to hot pursuit'. Is this a matter of being debated
upon through the microphone? Is this a matter which is to be very callously or casually mentioned?

We find one of the allies of this Government taking out a procession shouting slogans which you all know. Today
there is a reference to the intrusion of Bangladeshis into this country.

15.00 hrs.

Is it the case of the Government of India that the 13" December incident was the result of Bangladeshi intrusions,
exodus from Bangladesh? We would like to know this because the hon. Home Minister has said that they are all
Pakistanis. Sir, when we have exonerated them, we have criticised cross-border terrorism; we have criticised the
proxy war;, and we have never raised any dispute with regard to the Home Minister's correct assessment on this.
We have never said that. We have criticised the Talibans. Sir, our Party has also lost a large number of our
workers, comrades in Kashmir, in Punjab, in North-Eastern India, in Tripura and in other places. Then suddenly,
this is being brought up today on the floor of the House. Sir, this is very unfortunate. | strongly protest against an
attempt to change history.

Sir, | saw Dr. Murli Manohar Joshi yesterday on the television because that is our source of information in this
country. We are in Parliament. People have elected us here. It is a parliamentary democracy, multi-party Parliament
and multi-party system. We should cooperate with each other in matters of important national issues, but we have
to restrict ourselves only to the newspapers. Dr. Murli Manohar Joshi yesterday said "all those who are opposing
POTO are anti-nationals.' ...(/Interruptions) Similar observations are made by other Ministers also.

Sir, | submit that | am not going into the merits of POTO, but Mr. Home Minister, you have very much POTO in your
hands today. With all your power, with all your resources, with the entire might of the Government of India behind
you, you could not stop five persons from entering the precincts of Parliament.

Mr. Speaker Sir, we are not against taking all appropriate actions to destroy this scourge of terrorism. Nobody can
support it. But we are only saying please hasten slowly. Do not forget today that apart from ourselves, our
neighbour is also a nuclear country. It is not us alone, not my party alone or me alone which is requesting the
Government to take everything into consideration. | do not know whether the Government is in a mind to take the
risk of an all out war. How do we know if you go and destroy their bases? | am not saying that no point, no time will
ever come, but let us exhaust all the possible machinery before we take recourse to this.

Sir, so far as diplomatic channel is concerned, we have to rouse the world opinion. Unfortunately, we are no longer
leading the Third World today. We have lost that position. NAM is today in disarray. India has lost her primacy. Our
country's foreign policy has become a totally partisan foreign policy today. Therefore, we have been suggesting that
before any drastic action is taken - and nothing has been stated by the hon. Home Minister as to what is in the mind
of the Government - all pros and cons and every issue has to be properly considered. Now, the hon. Home
Minister has said that clinching evidence has been found. Why should we not supply others with this clinching
evidence so that the world opinion is created in favour of India because India's role has been appreciated in the
past that we have acted with great circumspection?

India has not acted in a manner which will create complications. Therefore, we say, give this material to others, see
that the world opinion is created in our favour. We are not suggesting that we should give or concede to any other
agency, be it the United Nations, the right to decide on our behalf or the right to take action on our behalf. | am not
saying that at all. But certainly, as you have seen, after the 111 of September, a world opinion was created. Our
Government should have taken that step to rouse a world opinion in our favour that will be brought to bear on them.
The caution, what we are expressing, is please be careful enough.



The former Chiefs of Staff -- General Malik has said, General Shanker Roy Chowdhary has said, and General
Krishna Rao has said; they have all been eminent Chiefs of Staff of our country -- have advised against this. Shri
Jasjit Singh, who is well-known in these matters, has advised against it. These are people who are experts in this,
who can assess the situation, who can assess the fall out, who know about the terrain, what should be done and
what should not be done. Therefore, let not jingoism take over us. Let not such statements be made on the floor of
the House or outside which may create difficulties, which may create uncertainties, doubts, in the mind.

Why are we saying this? | do not know and it is for the Government to tell us because there is nothing in the
statement. A responsible national daily has reported:

"The Cabinet Committee on Security met on Monday. The Service Chiefs reflected the Armed Forces
view. The strike against terrorists' training camps would have little impact as these camps are no more
than drill squads and firing ranges. The psychological impact of the strike ought to be weighed against
military escalation such action would cause. Also, many Pakistan camps are located deep inside Pakistan
territory -- in the case of Jaish-e-Mohammad at Karachi. Crossing the Line of Control could lead to a four
to six week war, the Cabinet Committee on Security was told, and in an extreme case a nuclear
exchange. First use of nuclear weapon is the rationale in the Pakistani scheme of deterrent."

These views appear to have been sort of discussed in the Cabinet Committee on Security. | do not know whether
they are right or wrong. Nothing has been indicated by the hon. Home Minister in his Statement and what the
Government proposes to do.

What is concerning us are the statements made by some of the frontal organisations of the Party which the hon.
Prime Minister, the Home Minister, the Finance Minister and other eminent Ministers represent. It has been said by
the Vishwa Hindu Parishad:

"That Indian Muslims should accept Ram. The VHP also favours a nuclear war with Pakistan, if it was the
only way to settle the on-going dispute between the two countries once and for all."

The Leader of that Organisation has said:

"Muslims in India should be aware that they are converts from Hinduism. It is for the Muslims to decide.
However, since the Muslims are Hindu converts, they should own up to their past heritage. Why cannot
they accept Ram and Hindu heritage?"

In conjunction with this serious incident on the Parliament, attack on the parliamentary democracy of this country,
these are the statements which are being made by organisations and persons who are closest to the ruling Party.
These are, undoubtedly, helping in creating very serious concerns among all sections of the people, particularly the
Muslims, the minorities. We would like to know the Government's reaction to this.

All sorts of things have been said. We wanted to avoid this. Therefore, | am requesting the hon. Prime Minister, |
hope, he will respond -- of course, we all know of the eminence of the hon. Home Minister -- that what is the
Government's decision and how the Government wish to decide upon the future course of action.

Sir, the House has not been taken into confidence at all. Some cuttings from the newspapers have been included in
the statement. There is nothing else in the statement. We demand that a national issue should be treated as a
national issue and not as a partisan political issue for the purpose of any electoral benefit of this Government. Let
them rise to the occasion. What should have been the united view of the people of this country, a united struggle of
this country against terrorism, this Government is trying to bifurcate it and is trying to make it a controversial issue
by the attitude that the Government so far has shown. One section of the people are very studiously being avoided
and that is the Opposition of this country. We condemn this. We demand that the Government should be
forthcoming with all the steps they have taken. This Government owes an explanation to the people of this country
and to the families of those who have lost their lives as to why no action could be taken after the Government came
to know of a possible attack on the Parliament House and as to why such actions, as has been taken after the
event, were not taken earlier. The Government owes an explanation to the nation.

M wmREr (Ffean, 9.9.) : oremer oft, § 39 959 A ¥ o B AR T o, sEme 3o WY AW o foan gafiy $ad S-ar fime o
& ool ard T A | #ft WY gest 7 396 9ew 3 Wl wiifaded ¥ @ &1 ga B 21 3w ued off R udie 7 3w fasg sem|
AP Q-9 a1dl BT 9414 WXHR BT S71 AMEY| Ugell HaTel I8 & & 3R 39! ggal § sa o1 3R S1 g9& wno § /A gan € &



TP T D AR H ATGH o, O F Hraaret T P TE? a8 Hrdard T H B forg B @t iR @7 #F 7w w5ht of @ ot R @ wEm
5 afy ¥ ow aYel o sarer st @R g9 adt fdge wn w0 Sft @ ff S 21 e WS Sft A "o & w7 918 wE 5 H6g @ B geae
€l g1 IR B: AT AR Y 9| R fem § wHe 9 7aier S Arerd ugen o1 TRER B AR F FEl o W@ § 5w ani iR @ werf fre
& & 1 39 Wl @ v 8 otm @1 a9 Haifed wWe €7 o 98 gAR fay Tike @ ara 87 o a@ A | wdie 8 Y e uRar
@ AT W Rt 39 @ B TG 3R T Al 99 DY FoiT| IS for AR Rt # B ow & @ e Ak w1 wdt, 7 @, wd At
TE A @ 29 & oY BiE waw 78 gon, dHe @ fAu 1 waw 72 gon| e g, 5= dkar i@, 9= fike e, s'n d@een
e, s @ 3t wa e afFT s@arl & SRy, S |9 St Fed €, 89 f O @e) et 8, 9ww Y @ & 6 we ov

A g9 T FifFH I A IR TG §Y ¥, R B <HG ¥ ¢E MY AN I (e A€l B UIg, TE a1 B: B W€ GG @M Fel A,
TS Fell 9T, g ¥ fHa Sew g 9d | g #WAt S, o) g 9 ®1 ere # 3@ AfRY o7 39 OEHR HI A Al FT 8 T §, ;WIS
DI AT R S B O 3R Ahed B foram Bl

e uer & gR U i, e & a9t goud o § S del 5 4 g9 9R 3 9 Us a) Ran) F sue e © B e | 11
fyavar @1 ge1 g8, fl 99 7 9 & AR | B, 9% Vi A A7 g ¥, WEh! A daa T fFa, afews S @ figw § 9, 9 %) Wve g
SRS AR gerrdn ATl # San 6 ot |ardt gfg a1 519, W 1 Afd, a1 Q9 99 gHR IR @ 3R 43 gY Wil & ofeR 21 «fd S
T AN G MY £, ID1 N I B IR F B Al B, SAD W 3H 9 B aR | A N1 2| T SAST IR D! LA 7 BT AW A
foran? @ wie-w: R F onmud) g srawR e fen? w i, TR o/ i S feelt ordf @ e 7 € wei o wiféa @ Aen €

I A AT HYA BT AUD! O T A1 - i TE firen, hw Hror 7€ e, st e F1 B O R B HAd dodt 8, B |
Hfasie & @ d3d €, 7 & HAl, 1 e 27 o srwRer sRwT Rean € 3R gav & smeRor e o «d €, s 9m ) gue T8
FeAchl, I W B YR P IR H 1 DY Wbl 8, WA TSN 39D IR H a1d el DY Tobal, Jargd g St a@ 98 R a6 | 30w
ARG, H AR 81N, F 97 & W &1 73 oMU I8 FragT o 24€] (eagm) wmor o # 7 <an § F o wit-adft wmor < g, @w oAt
3ege ARG A HEl d diel @1 g, <ifh A Rad, 39 AR T W Y A IS 3w T a1 @ €| 39 e $ 9 A 8, sl
Pt FAGR EBR &, TH T 3R FHAUR a1 @ &, 570 01T & 7q qersd | avcdl # 3R aweial # orsT & o= ean 8, 3 andfa e
#1 S Fifeg| There is a very thin line between friends and fratterers. Do not try to be fratterers of this
Government. 7 fRuftr Ueft 18 21 orwr A &9 faw vl & @ <@ g % Rf iR 21 o @t 9a 3 & 3 8, i ot o &
IR #H wrET T8 | 3 HHE H A7 el HEl o1 {5 W & q| 79 B | AT AVEH BT U BN D HRUT AVATGT BT 9 g1 ©N A
3Tl &9 3R TIFBwar Q11 ava) 81 89 U8el Sl A9 &Y <3l AT 4 AT Ugel 19 B <A1, Ual <Tel | ka1 b # aredhl orrell @, afp wrers
A ¥ a9 g el 21 @IS B a1 § B Al a1feyl

faeg oa @t A 79 WR ¥ FR ARy W5 S 9, favg 9wa @ ARl R @ @ 9, 98 e SHa @El Tl 3T oReE @ Wit @
UM ¥ 39S TN B el UK 8 T | uaT e, 98 ASTS M FHY UTGH AT L, SIS DY Al ol Teit A1 e | SRt F1 Uw a9 neH) FHEan
& fo5 3w Mfhea oMU Hedl & @ o (IR €, 319 S1ueft |t E ewe ure i § & o, g w3t 98 e o are € ar 7|
TH R W B TR DI HH TBR T qTel TEl A, WAfP IS Gl §wEY 8l 6T & 3R TR 36 W A 8, g9 8| T I8 < B
AT B ATET 2, FT 3ARBT B @Al ¥ g6 TG B IR Y ATHAYT B R A Py 9l g8 ¢ 2 3R Tt g € ot fHaft gg g1 <t fer, o
a3 S e BT SaTE IMq e o, Fun Suer Iy #t et B SR W fAmm o v@r 81 g S B oS A, Bg werer Ad,
A wa AT I 9 B AT St iR A=A € ST IS TR Ui @t Hag AMRY, ST 319 U g FE W@ €, R IAB A9
I8 fFR 81 W@ 2, I HedrT W 3 Aoy ww SR 3 I TR @ T T AN qghY SABT WA Bl A1 B 9 B el wm
@ ATl 3R O TE IR W T 9IS WA o0 HI Biel R, g @ 6 o $Y 98IgR ad, 99 B ST B FH § @, I8 WRER
D B9 & HROTA B AS8 9 DY 39 dP &I HeA &t gardt & | 3nft g0R o 71 a1 1 wvg iy &1 <o & @ik sedfifery o ek ™
J| gig g a1t & 31y Wi gie § 99 g # WG Hew "l iR ket <9 o1, 89 Bt ol Bl & e faew # TE |
I, # e fraee wRAT =g, WRIT R WP B A B AT, SIS B A FaAl A F AT B | AT A WeRATd Wl Bl § 3R
IH GARATS Wl B WABY  Bacl 3T $H 99 BT THAE HRIAE (Faem)

<i.saa=a e aka (raay)  F 78 35m, § sreme it ¥ aa R w1 §) W AN EER gedl @) AR W@ €, S aN H g Wiy 3 A
TE T T S1IAE) (@EEE) 3 39 B R § ol S AR # ff o | oy WY B A B < & A€ (raur)

MR. SPEAKER: Mr. Yadav, please take your seat.
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qgHE) F e R e wom oo @avETe B B 9SS H AT B B el RS o 39 <% b7 A1 86, it &1 Ay grml g9
AT B AR W M 37T 2 A€, (=aem)

IEqE HElSH | 39H § a1d | ¥l 39 39+ Hie v 43

it TRy ¢ Eme off, S AR WA A S ATEd 8, S9al A QY| R HIE vawrst el 81 afed 89 a1 e |we # € ofR wd @ e
e &R & 21a€| (=aum)

IE B @A & g 91 8, g 3l & & €| 7w fvfy ot Y 5 w9 de1s de! TRy, 5 avE 9§ ds il ARyl 9 aE weng v
w=t Sft @1 o vEm waft St BT N AR IS HaTE # 6 ASE e 9wl 8, 9 7S o, 99 g yawd 78l 2| df 39 wwg Wt F e
Y FHIAT T bt M | a1 e Fwar |l F a9 & e g ok oo & fawg d ol amarsr Sar @1 €| #9 sidel At yen 4
T B R fpar ol et Wt v <@ g & o ft wRan W, S Yen 99 W #1 #RaR T 2, 97 smhHer #1 sRaw 81 sww wn T
BIchl, SMEHAVT BIAT &1 ARG UH SAMHTHS 9 81 81 HRA BI SHAY @1 91d el dral Afee &€ (@aem) #9 Suae & #t 91 7 a@ < 2l
# orrar € 6 Suae | 9 e 91ar 81 39 9@ @ Wi | SUAIE T8l $hdl 2| ITAE ThdT & HOR (01 W, IAATE vbal © Hepeq e
Al sifofa & TRHR STAE BT TE AP FHcll | A WBR DA el o Hdl, I§ STAE A6l AP ADhd| ARG B AW W g B A WA
P gic TS IYATE B TE AP Ao | &€ (FAHUT) N AN VA B 8, IVAE §H@ AE | T oharl g@ierg ¥ 7w Hen argan € 5 Syar
T 2| IUAE P 9@ o HT HeR e S1ar € G I8 T WIS & N 2] IR T TR% H AR g B IMER W gA T 8, A IH TRE BT
SUAE G B AER W FAM DI HGRT 9 39 H T Y51 S AMeY| T a1 T8 <N Gge qais & | & R A a6 BR W §, I 991 3
=TT & o wer w@t Sft ofiR T w3 S gy 99 €, @1f 3 A1 SR WIT B qX R W | I 599 By (dHrad T80 ol

# 5@ Qe @1 g @ A Srver € 6 gwet e gl F 99 A @ de F @ @1 g W sfoer @ ufdy s €, S wfaw @ an 7 s €
et wasr & 21 F v et @1 g A A oeer € 6 A 59 it @ i A aet @1 g R e @ R @ ar A T & @ 9 ara @ orfila
@1 4 W §18€] (aur) RigiF JEda 1wk @ | F@9E 8, gHifery 3t ave @ @l A BN TS @ 39 H Syarg et e @ ek gt ave
H1 IYAIE AR < H U1 H & B B1 21S€] (FTYE) TR W SYAR 48 T S| ITAE Wi F1 A ¥ I B T ITAR GHIER A
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SHRI K. YERRANNAIDU (SRIKAKULAM): Mr. Speaker, Sir, on the 13" December, there was an attack on Indian
Parliament. It was not just an attack on Indian Parliament; it was an attack on the democracy of the country, on our
freedom and on our traditions. On that day eight people were killed. With their great bravery and courage, they
protected Indian Parliament and also Parliamentarians.

On the 11! September, there were attacks on the WTC Towers and on the Pentagon Building. The attack on
Indian Parliament is a similar one. The terrorists had chosen the greatest military power and the greatest economic
power, and also the greatest democracy in the world for attacks.

Many such incidents happened in India. There was an attack on the Red Fort earlier. It is a great place. Every year,
on the 15" August, we celebrate Indian Independence there. We also had an attack on the Jammu & Kashmir
Assembly Building. Now, we had an attack on Indian Parliament on the 13" December. They show the evil designs
of the terrorists. The terrorists have a central organisation and also local units; they also have even well equipped
machinery. We have to curb all such activities.

In India, since the last 20 years, we are facing terrorism and cross-border terrorism. Due to this, we lost 61,000
people so far. Due to terrorism, the country is not growing economically as fast as it should. With this terrorism by
enemies, the economic growth further decreases. To avoid all these things, the Government of India has
promulgated POTO Ordinance. This is the need of the hour and we should be united.

After the election of the President of America, that incident took place. Immediately after 24 hours, the American
Congress convened a meeting and it unanimously supported the Government of America, led by Mr. Bush. All the
political parties extended support to the actions initiated by the Government of America. Now, we are discussing the
issue of terrorism. But since morning, | am watching the differences and how we are contradicting everything. This
sort of differences is not for the good of the country. My Party, the Telugu Desam has its opinion; it cannot be
linked with other issues; it is a separate issue.

We may have the difference of opinion. The House can divide on matters like the Economic Policy or other such
political issues but this is not a political issue. This relates to the sovereignty and democracy of our country. The
very existence of this Government is being challenged by the terrorists. We have to unitedly fight and root out
terrorism from the Indian soil; otherwise, there will be no economic development. We cannot have peace unless we
fight this evil out.

1531 hours (Mr. Deputy-Speaker in the Chair)



In the past, the Government has enacted a number of legislations. Eminent Somnath Babu is sitting here. We have
enacted the Dowry Prohibition Act, an Act relating to Prevention of Atrocities on dalits but | would like to ask him,
have we been able to prohibit dowry or atrocities on dalits. This is because we have not enacted these legislations
in their true sense. It depends on the will power of not only the Government but also the implementing agencies.
Unless we implement a law properly we cannot say whether it is a bad legislation or a good legislation. In my State
we have the problem of naxalites for the last so many years as a result of which there is not much development in
my State. No big industry is being established in the Telangana district. Maharashtra Legislative Assembly has
enacted MOCA. On the similar lines, the Andhra Pradesh Government has also enacted a legislation. Since then
there has been a tremendous improvement in Maharashtra. | have read it in the newspapers and the Chief Minister
has also personally told me about this. Recently | have read it in an article that the Rajasthan Government has also
a proposal to enact a similar piece of legislation. So, to promote economic growth and to prevent all types of
extremism, we should have a separate legislation. Things have moved in a different direction. Now, people's view
has also changed.

The Government has come out with POTO. | would like to say that immediately after the promulgation of Ordinance,
our Chief Minister supported POTO, of course, with three suggestions. | suppose the Cabinet has also accepted
those suggestions. The Prime Minister convened a meeting in which different suggestions came from different
political parties. To prevent cross-border terrorism, if the Opposition wish to give suggestions, we still have the
scope. At the time of its consideration, when POTO will be re-introduced in the House, we can make a number of
suggestions. This is not a political issue. Today BJP is in power. Tomorrow some other Party may come to power.
Whichever Party may be in power, | think everybody will be interested to check this cross-border terrorism.
Terrorism is the root cause of all evils. So, at least on this issue, we have to show our unanimity to the whole world.

After the terrorists attack on America, the whole world backed the USA. Everybody was talking about the attacks on
WTC and Pentagon where about 12,000 people were killed. America is a big economic power. Everybody is talking
about it. But now the attack is on India, the world's biggest democracy. | consider this attack as more serious than
the attack on WTC. So, we all should be united. But | am sorry to say that we are not unanimous on this issue. We
are just exchanging our views here. Just now the ex-Prime Minister spoke. A number of other Members have also
spoken on this issue. | would say that we have to maintain dignity and decorum in the House. The whole world is
looking at us. We are discussing the most important issue. A number of suggestions have come from the Opposition
also. After taking the opinion of all the political parties, since the Government know the ground realities based on
the intelligence agencies report, if the Government wish to initiate some action to combat terrorism, TDP will whole-
heartedly support it. To combat cross-border terrorism from our soil, we will back this Government. Otherwise, there
will be no economic development and hence no future for our country. We have to immediately take necessary
steps to combat terrorism.
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resolution. | will request all the Members of Parliament including Members from the Ruling Party and the Opposition
Party to pass a one line resolution saying that to combat terrorism whatever necessary action has to be taken, let



us take it. We leave it to the Government and let the Government take a policy decision to fight terrorism.
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battle against the Muslims.

T JHAHH] DI TR B &1 Bl Dbl A I8 IS W WA G g% SEH 39™ A A9 f&am - We condemn the attack on the
Parliament building by the terrorists. & a1 & fag g8 ara aar @ g1 smard @1 @ws18 gs1 Who is Shah Nawaz Khan? He
was the right hand man of Netaji Subash Chandra Bose. At the time of partition, Pakistan offered him to stay in
Pakistan. But he said: " No, | was born in India. | will fight for India and | will die for India. ¥ Fee s* 3o # aga & €I
Terrorism does not belong to any caste or any creed or any religion. Terrorism is terrorism. @fés &% & ara &1 g@ 2l
3 \e & Recrd veR ofifTu| gaRe @ o arfey U1 |oteH feell 3t % | el ST STeraHT HRAT 48 ST & AAfh UaHRarg
HET 9gd YfFhel g1 7 < T 310 S SR WHe 1 g9, i b a9, # |t g they are the winners. They sacrificed
their lives for this democracy. We are the losers because we have lost our brothers and sisters. That is why, |
appeal to this House that we should pass a Resolution saying that whatever necessary action has to be taken, we
trust the Government. ama @veR & fagara § <Afog & 78 o0 WeR & I v ART| uew fifrer 7 sas Raars g@H o 3t
ar wet 21 &€ (=aem) Do not shout. ...(Interruptions)

Sir, they are uttering some filthy words in Bengali language. This is not fair. | do not want to politicise this matter.
So, | do not want to respond to that.

The CPM Members are talking of patriotism. | should not take any lesson on patriotism from those Members
because they betrayed the Indian Independence movement; they betrayed India when India fought Pakistan and
again betrayed us when China fought India. Everybody knows about it. (/nterruptions) They are uttering some
words in the Bengali language. | should not take lessons on patriotism from them.

SHRI PRABODH PANDA (MIDNAPORE) : This is a complete distortion of facts....(Interruptions)

KUMARI MAMATA BANERJEE : Do not interrupt me. | should not take lessons on patriotism from you. You people
are saying today that you did not support the Talibans and all that. You people took out a rally in Kolkata.
Everybody knows all those things. # @8t 3@ ar # i@ & forg duR 78 oft AfF= sy &rT deft § to1 3o aret St ™Y HH § 7TE
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If we are together, we can challenge the world. If we are together, we can challenge terrorism. If we are together
and if we are united, we can build up this country.



With these words, | thank you very much for giving me this opportunity to speak.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Deputy-Speaker, Sir, today we are not discussing any partisan
motion either against the Government or against the Minister or against any issue of the country. We are not
discussing any Adjournment Motion brought forward by the Opposition. We are discussing the statement made by
the hon. Home Minister about which there are no two opinions in the House. He said:

"Those behind the attack on Parliament House should know that the Indian people are united and
determined to stamp out terrorism from the country. "

We, in the Parliament, represent the Indian people. We are not in opposition to the statement made by the hon.
Home Minister. This message has been there in the last paragraph of the statement. Therefore, there should not be
any acrimony; there should not be any misunderstanding that there is a division in the House in so far as opposing
the terrorists and their design to question our sovereignty is concerned.

| trust that the Government also shares the same opinion in the House that there is not a single political party or a
single individual who is not in tune with the resolve which has been made by the hon. Speaker on 14" and the
message in the last part of the statement which has been made by the Home Minister. Therefore, it would be most
unfortunate to try to put motives on any single party or individual.

We are functioning in a system called parliamentary democracy. | should not copy what Mr. George Bush does in
the United States of America; | should not be a follower of what others do in the other parts of the world; and |
should follow the tradition built up year after year in this historic Parliament, right from the days of Pandit Jawaharlal
Nehru to Shri Atal Bihari Vajpayee. We cannot compare anything other than this.

The Statement of the hon. Home Minister is before the House. He tried to give us the official version of the incident.
Many of us were there on that day in the House. Many of us on that day were trying to justify as to why this thing
happened or as to why this thing should not have happened. | would like to first draw the attention of the hon. Home
Minister to this. Our point is not that we are disunited, we are all united. Before the Parliament Session began on
the 19" of the last month, most of the MPs, most of the leaders, who got certain kind of security cover in Delhi got a
letter from the Deputy Commissioner of Police, Delhi that the latest scrutiny revealed that things have improved so
far as the security concern of Delhi is concerned - which means, there is no threat — and therefore, all securities are
withdrawn.

No less than the man called Shri Shafi Qureshi, the former Governor and an eminent leader of Kashmir Valley stays
in Delhi. He also got the same letter from the Deputy Commissioner like other leaders that things have improved
and his security was also withdrawn. | am not talking of myself. | myself have brought it to the notice of Home
Minister - that was possibly the birthday of Dr. Rajendra Prasad. He received this letter. | do not know as to what is
happening. Why was it done? Shri Advani was so kind that he told me to send me a chit. | did send a chit and after
three days, things were restored.

The Deputy Commissioner of Police on that day, ten days before the Parliament Session started, considered that

security in Delhi has so improved and that the threat was no more, and therefore, security guards were withdrawn.
At the same time, the hon. Home Minister, possibly depending on his report, made it publicly known that the Indian
Parliament, the Australian Parliament and the British Parliament are under the threat of terrorists. | am told — | may
be wrong, he may correct me — that by his own way, he alerted the Governments of the U.K. and Australia to take
care of and give cognisance to this threat.

My first question, therefore, to the Home Minister is this. This is the time not only to express our unity but to scan
and scrutinise. Why did we not do the right thing if we have the knowledge that the Parliament is the target of the
terrorist? Your Police Commissioner feels that the security situation in Delhi has been improved, and therefore,
security guards were withdrawn. Does it project cohesion between the perception and thinking of the hon. Home
Minister by his pronouncement of the possible attack in Parliament, and the assessment of the Deputy Commission
of Police, Delhi? This is the issue which we have to discuss. It is not pointing out as to who is right or as to who is
wrong.

Hon. Prime Minister chose an occasion in Mumbai — 12 hours before the incident - to say to the whole nation that
Parliament is the target. Mr. Deputy-Speaker, Sir, with all humility at my command, | may say and inform the House
that Shri Somnath Chatterjee was alerting me that day not to say too much and that | would be in trouble.

On the day we discussed the Doda incident in the House, | went to the hon. Speaker's room, after the debate, for
some work and the Speaker thanked me. | told the hon. Speaker that the way incidents have taken place in Doda,



Jammu Railway Station and Red Fort, my fear is that one day it may be that a suicide squad might come to
Parliament and hit the Parliament. The Secretary-General was also present at that time. | said that the innocent
Watch and Ward staff, without arms and ammunition, check us at the iron gate, see our face, check the sticker,
salute us and allow us to go ahead. So, | said, in front of the Iron Gate near the fountain at Vijay Chowk and in front
of the circle in the Parliament Street, there should be another security cordon to check all the vehicles individually
and that we should not allow any companions to go. | said that by doing this there might be some inconvenience of
traffic jam, but | requested him that this should be done; otherwise there will be a problem. Today, when | find that
the same thing has started from today, | felt very sad and thought that had this been done right from the first day of
the Session, possibly the terrorists could have been apprehended right at the Iron Gate.

Sir, it is not that | am trying to score a point here. | am trying to understand that if an ordinary Member of Parliament
of this House could have this perception that such a threat is there for this Parliament and possibly that could
happen, why was this not considered by the Government? Did the Home Minister take the Speaker into confidence
by saying that he wants to have a confidential interaction quoting the intelligence reports that terrorist organisations
like Al-Qaeda, Lashkar-e-Taiba and Jaish-e-Mohammad are having Parliament as their target and that sanctity
demands that nothing can be done without your permission and so | need your permission to undertake certain
security measures? Did he say that he, as the Home Minister, feels that the security and lives of Members of
Parliament and Ministers are at stake, this is the threat perception and that he wants to improve the system? Did he
seek the Speaker's permission or ask for his advice? If that had been done between the Home Minister and the
Speaker, we do not know about it and if that has not happened, we feel sorry for that.

Sir, we all pay our homage and pay our tributes to those who saved us and we shall continue to do so. On the day
of this incident, when the hon. Speaker called us, | also gave a humble suggestion that at an appropriate time we
should build a small arch or a memorial in front of the Parliament building in memory of those who laid down their
lives while protecting the Parliament so that future Parliament Members would come and see that these were the
people who saved India's supreme institution, the Parliament. We should analyse as to what would have happened
if the Vice-President's cavalcade had left one minute before? What was the time for the Vice-President to leave? It
was immediately after the adjournment of the Rajya Sabha. His security guards were waiting to receive him, but he
was delayed a little. If that delay had not happened, what could have happened? For instance, for one thing, I think,
the Government should thank the Opposition for taking up the Kargil issue. Had we not taken up that issue and had
both the Houses not adjourned instantly, what would have happened? It is not a matter of luck. We should try to
understand and analyse the situation.

THE MINISTER OF LAW, JUSTICE AND COMPANY AFFAIRS (SHRI ARUN JAITLEY): Even total destruction
could have taken place.

SHRI PRIYA RANJAN DASMUNSI : Yes; even total destruction could have taken place. So, when something like
this happens, the security analysts examine it point-by-point as to what had happened and what could have
happened. In the Statement made by the Home Minister, he said that explosives were there in the car driven by the
terrorists, but he did not quantify the amount. The Commissioner of Police said that it was 31 kg. We read about
this in newspapers because this detail has not been given in the statement. However, he said that the explosives
were seized. If they had exploded, what would have been the disaster? If the wire was not delinked from the car
after the militants died, what would have happened?

Sir, on that day, the Home Minister may recall that myself, the Home Minister himself, Shrimati Sushma Swaraj, Shri
Shivraj Patil we all rushed to the Speaker's chamber to watch the closed circuit television tape, which was recorded
by Parliament.

16.00 hrs.

In my opinion, | may be totally wrong. | am not an expert. Mr. Speaker tried to show us twice, the Closed Circuit TV
before us. | found that the car came and was parked adjacent to a big vehicle of Parliament House. First, only three
people got down and took the left-hand side towards Gate No. 12. Then, the fourth started moving towards Gate
No. 1. Then, one got down from the car, went ahead for two or three steps and again came back to the car. He took
something and came out with another one. | instantly calculated that there were six persons. Maybe it was not so.
But the Closed Circuit TV gave me an impression that the last person who went and came out was another one. So,
the confusion went on in the media that there were six terrorists. Now, of course, we should trust only your
Statement and no other Statement because you have the factual position available to you at the last moment. This
was not shared.

What is the contingency plan? Mr. Home Minister, can you take the House into confidence having said in public that
Parliament was a target? Did you plan your contingency plan? If that would have happened to Rashtrapati Bhavan,

South Block, North Block or to Parliament House, what was the contingency plan? Is there a contingency plan, say,

'A’ according to which if something happened, how were the people to be evacuated? Which was the nearest spot



where the injured people were to be taken? Were they to be taken to Dr. Ram Manohar Lohia Hospital? The fact
remains that at that Hospital, the CT Scan was not in order for the last 10 days. Was it a contingency plan?

You gave a message to the nation that the country may be attacked and the Parliament House may be attacked.
Since you are Minister of Home Affairs, you are answerable to the nation and the Parliament. But you had no
contingency plan.

One of the senior Ministers of the Government, while he was in office and re-inducted, is on record having said: "In
my house, | do not want to get security. It is open to all. Anybody can come and stay." Is it a security perception of
the Government that the Defence Minister's house can be open to anybody who comes? An ordinary man by the
name 'George Fernandes', 'L.K. Advani' or 'Priya Ranjan Dasmunsi' could say: "My house is open to all." But the
institutional offices of the Minister of Defence and the Minister of Home Affairs cannot be playgrounds. They cannot
have an open access to anybody whosoever comes. | am telling you that these are the issues where the overall
security perception of your Government seriously lacked.

The Prime Minister said: "Parliament can be targeted." Within 12 hours, it happened. But you had no contingency
plan. You are taking a shelter: "Is it not that the Delhi Police personnel fought and died?" Yes, it is so. But is that
enough? They would not have been killed had that particular car not entered the Parliament Hosue.

It is true that many people referred to the name of late Shrimati Indira Gandhi. She is no more. It is not a fact that
she was not informed what will happen. She was informed. But her abundant faith in secularism prevented her to
eliminate a few persons from her house. | say it with authority. We are all opposed to terrorism. In this free country -
India — the Father of the Nation was the first target of religious terrorism. Everybody knows that the Congress Party
is second to none to support any kind of device and method that would be deployed to combat terrorism to keep the
unity of the country. Shri Advani, | am glad that you have very rightly said today in paragraph 9 of your statement:

"The only answer that satisfactorily addresses this query is that Pakistan - itself a product of the
indefensible Two-Nation Theory, itself a theocratic State with an extremely tenuous tradition of
democracy - is unable to reconcile itself with the reality of a secular, democratic, self-confident and
steadily progressing Indiaa€; "

Shri Advani, | am glad that you placed the objective assessment of our country and the Government vis-a-vis
Pakistan on record. This is what we have been clamouring for. This is what we have been arguing for decades
after decades that terrorism of any design, fear of any kind and assault on any nation, that could destroy the fabric
of the nation, cannot be compromised. The entire House should be united.

We are opposed to Jaish-e-Mohammad. We are opposed to a theocratic State. We are opposed to all kinds of
fanatic and fundamental approach.

Shri Geethe was telling us and giving us advise how a patriot should behave. | heard his speech. Who prevented
Shri Advani to warn the Imam of Jama Masjid in Delhi to stop his uncalled for utterances, which he used to give
during the war in Afghanistan? Did we prevent him? Did Opposition put a petition that he should not call and warn
him? How can they blame us?

We denounce the Shahi Imam™s statement, we denounce the statements of Bajrang Dal and Shiv Sena. It does not
mean that we are playing politics. To contain the Bajrang Dal and to contain the Shahi Imam is not the job of this
seat. It is the job of that seat. If that seat fretters, falters, waivers, cannot set the nation in the right direction, why do
they blame the Opposition? It is the accountability of the Government of the day how to respond to a situation, not
by rhetoric.

Therefore, while we say it is a monumental failure of security, we did not mean to bring down the Government, to
demand the resignation of the Home Minister. We tried to say, the volume in which this terrorism issue has picked
up, the Government could not possibly apprehend what should be the contingency plan of this zone.

Let us frankly admit, Shri Advani was also locked up in the room and | was locked up in another room from 1140
hours to 1214 hours. The last firing sound was possibly at 1210 hours or 1212 hours, as per the report of the hon.
Home Minister. He says in the report that it began at 1140 hours but he did not refer when it ended. Possibly it is
1210 hours or 1212 hours, | am not sure because | was with Shri Kuldeep Nayyar, Shri Sanjay Nirupam, Shri
Shivraj Patil and | was giving information of every minute to Madam. She herself was hearing on the telephone the
firing sound.

When from 1140 hours to 1214 hours, all these things happened, for about 24 to 25 minutes, the rumour outside
the Parliament was 10 sme#t ga 13, ©: st 9@ 73, @9 &1 =% 9 ®F a7 @1 o1 You tell me, what was the available instant



mechanism to respond to the security system outside to contact and take cognisance of the fact and to rescue the
people. What was the time at that moment? He casually informed me once, and | feel that when | talked to him, that
he spoke to the Commissioner of Police to send a Contingent, if | heard him correctly. What time did he inform?
From 1140 hours to 1214 hours, Shri Sanjay Nirupam of Shiv Sena and myself were talking in that lawn that
immediately some helicopter cover would come because they may have placed some detonators. We did not know
what was happening outside. So, we were all giving our views, making our stories and imagination.

The hon. Minister of Defence was in his room. When did Shri Advani call NSG? It is not in the report. When did he
call the people to sanitise the entire system? It is not in the report. Surprisingly enough, amazingly, | found Army
was also marching inside the Parliament arena. So far | understand, with all respect to Shri Advani, except the
permission of the hon. Speaker, nobody can call Army inside the Parliament. | am not talking of the technical
niceties; we were all in panic at that time. Maybe somebody has done it, but was there a coordination?

| give you one example. The statement of the hon. Home Minister has categorically stated, and we are happy that
he gave this information to us, that Jaish-e-Mohammad and Lashkar-e-Taiba are behind this attack. But in the
Jammu & Kashmir Assembly incident, the Central Government™s official confirmation, reconfirmed by Shrimati
Chokila Aiyar, the Foreign Secretary, the other day that Jaish-e-Mohammad was behind the Jammu & Kashmir
Assembly incident. Before the hon. Home Minister made the statement in Parliament, the Foreign Minister is on
record, having said, it appeared on 141, — first Shrimati Chokila Aiyar and then the Foreign Minister, who talked to
Ashraf Jehangir -- that Lashar-e-Taiba is responsible.

You can collect the tape of the Foreign Minister's interview on Television. In that interview, | heard him saying, ‘It is
Laskhar-e-Taiba; Shrimati Chokila lyer reminded that Jaish-e-Mohammad did in the J&K Assembly, Laskhar-e-
Taiba did on this day. Here is the High Commissioner. This is our message to you. Take action, etc.'

The point that | am making is — right from the Deputy Commissioner's letter to the MPs that security has improved,
your statement that Parliament can be attacked, and the instant reaction of the Foreign Minister on that day - that
you are not coherent, and you are not sufficiently co-ordinated in the entire efforts. When you have decided to talk
to Hurriyat with the help of Shri K.C. Pant, we did not prevent you. When you have decided to abandon that talk, we
did not prevent you. When you have further decided to negotiate the talk, we did not express our anger but we were
told that your NDA partner, the Chief Minister of Jammu & Kashmir, Dr. Farooq Abdullah, who is holding the fort as
a constitutional representative of this country in Jammu & Kashmir was not involved or consulted. This gives us an
understanding and impression that the entire threat perception of this country and the terrorist activities in the
country are not being shared collectively in a coherent manner by your Government. This we call as a lapse, and
we feel that you owe an explanation. Therefore, Mr. Deputy-Speaker, Sir, it is not linked with POTO. They are
unnecessarily dragging POTO. Even Shri Advani will agree with me that POTO or no POTO, we have to fight the
terrorists with the might of the Indian people, with solidarity and unity. | fully agree with him. One good example was
cited by some speaker that the day the incident took place in Mumbai, TADA was very much in action, and yet we
could not do anything; the day they came and attacked Parliament, POTO was very much in action and yet we
could not trace Mr. Gilani and we could not contact all those people till this incident took place. Why | am
questioning the security lapse is, Mr. Home Minister, that after the 13" incident, we suddenly came to know that the
security cover of the Prime Minister's house, the security cover of the house of the Leader of the Opposition, and
the security cover of Shri Advani's house have been further enlarged and extended. That perception came only
after the 13™. If you are in the knowledge that Parliament can be attacked and this entire area is a vulnerable area
including the Prime Minister's house, South Block, North Block, and Rashtrapati Bhawan, | would like to know as to
why this arrangement was not considered before this incident took place. You have done this after this incident.
That gives us the caution. Yes, the Government perhaps stopped, the Government perhaps heard and perhaps
knew but could not find enough time to evaluate and analyse.

Now, | am not talking for Shri Chandra Shekhar. He was the Prime Minister of India. We all know that a Prime
Minister of India, after he ceases to be the Prime Minister, gets the SPG cover for ten years, as per the law. That
part is over. You took everything away, including his bullet proof car. If you think that in order to combat a situation
you need a law like POTO — we will discuss it when it comes — did your security perception give you a message
that these are the political leaders of the country including Shri Chandra Shekhar - by the exact framework of the
law they may not get that security — who should be protected in the highest order? Did you? The answer is, 'no".
This we call the security perception of the country headed by your Government, where you lack. We are not
questioning your authority. You are, by mandate, the Home Minister. You are, by mandate, running the
Government. That is why, we have not brought a No-Confidence Motion. If we are in a design to score politically,
we could have brought an Adjournment Motion; we could have brought a Motion under Rule 184; and we could
have brought a No-Confidence Motion. We are not merely a party but we are the Indian National Congress, a
movement of the nation began from the days of the national struggle.

While we react to a situation, we rise above party lines. We do not like to compete with anybody. We feel, our



resolve is the same. | respect every MP of this House and every party they represent. They represent the people;
they represent the country. Their love of the country and their loyalty to the country is unquestionable. We may
have differences. We may not like one agenda of yours; you may not like one agenda of ours. But at this hour if |
feel that you have not performed your role in maintaining the security, it does not mean that | am not a patriot. Why
is that message going around?

Somebody tried to drag POTO into it. The fact is that the name 'POTO' is not the issue; the time and moment is the
issue. | feel very sad today. On the 11th September, George Bush faced the assault and instantly mobilised people
and the whole world in the war against terrorism. All of us joined the war against terrorism. When we met in this
Parliament after that, on the first day, we passed a Resolution and resolved to stand together in the war against
terrorism, expressing our condolences to the victims of the 11th September attack. Till this day, 96 hours have
passed since the attack on our Parliament. Can you inform the House how many countries of the world that joined
the war against terrorism condemned the attack on our Parliament in their own Houses and paid condolences to the
victims for two minutes? If that has not been done, it shows how isolated we are today in the international
community.

India is not a land to be used. India is not just a government. You may sit there one day; we may sit there one day.
We cannot be taken for granted by any world power and made to dance to their tunes at the cost of our own
national interests. | am shocked at what has happened now. From 11th September to the fall of Kandahar,
dignitaries after dignitaries have been coming and touching Delhi for ten minutes or fifteen minutes, just
exchanging, 'Okay’, 'Okay"; but nobody is saying that this country's progress and this country's achievements have
been purposely and deliberately destroyed and disrupted by alien forces backed by the world power during the
1950s, 1960s and 1970s, centring around Pakistan. We could not mobilise anybody to say that.

Shri Chandra Shekhar is right. The NAM forum, which was a vibrant one, could not be anymore utilised for various
reasons. India could not take any initiative. sea it s 3w & war= w30t €1 After this incident, what has been the
international diplomacy till this date? From the 11th September to the 17th September, the whole world exchanged
views; from the 13th December to the 18th December, not even a condolence resolution has been adopted in any
Parliament of the world saying, 'India is the largest democracy of the world and something has happened there. We
are campaigning for the war against our terrorism. Here, our battle of Afghanistan is over. Now, we have to find
where the Jaish-e-Mohammad and the Lashkar-e-Toiba are operating from.' Could you procure that statement?
Could you bring that up? Could you tell the nation that you have scored a point and have isolated Pakistan? You
could not do that. We shall not dance at the designs and dreams of Tony Blair and George Bush. Ours is a
sovereign nation. We have our own agenda. We have our own interests.

These are not the days of Pandit Jawaharlal Nehru; these are not the days of Shrimati Indira Gandhi; these are not
the days of Shri Rajiv Gandhi; these are not the days of Shri Lal Bahadur Shastri. These are the days of you here
and General Pervez Musharraf there. The dimensions and geo-political arrangements of the sub-continent have
been changed. @t sergr et it 1 Ht 9w fén o “wiw e, Wi fEE 1" He could not come back from Tashkent. We ran
this country for more than three decades. We know the responsibilities of a government. We know what is
accountability. We know the horrifying moments of 1948, 1962, 1965 and 1971. We also witnessed the Kargil
conflict. Did we at any point of time — whether we were on this side or that side — take the issue beyond the limit?

| remember the 3rd December, 1971 when Shrimati Indira Gandhi met all the leaders in Parliament in the morning
and said, 'l am apprehending some danger because Bangladesh is getting liberated. | am apprehending some
danger in the Western front.'

CPI(M) Leader, Shri Dhinen Bhattacharjee then questioned: "are you prepared to face it?' She said, "if you all
support, | am prepared.' She did not tell anything. She went to Kolkata. At 5.30 p.m. she was addressing a meeting
in Kolkata maidan. | was then the Youth Congress President. She got a chit mentioning that five parts of India had
been attacked. She declared from there that we should retaliate. We came back, but before that her meeting with all
parties was there. She explained the stock of the situation. Babu Jagjivan Ram, every alternate day, used to share
what was happening in Bangladesh. This is the kind of democracy we have seen.

Sir, on 13th December, 2001, this thing has happened. Today, it is 18! of December. Now, you came with the
statement. We thank you for that. Was it not befitting on the part of your Government to call all the Leaders, “look,
our Parliament is under assault; it has been assaulted.' | am not saying whether it is on 14, 15t 16t or 17t". We
understood it later that this is the information we are getting. This is the kind of support we are getting from the
international community. How to react to them? We would not have done much. We could have only heard you and
given you our views and said that we are part and parcel with it. In this issue, there is no question of any difference
between the Treasury Benches and the Opposition Benches. There is only one common issue, which is the
democracy of India and the sovereignty of the people of India. Why should we differ on this issue? We do not do it,
but you keep everything close to your chest. Only you have the right to know that Parliament is under threat. Only



the hon. Prime Minister has the right to discuss it.

In Mumbai, at the Birthday meeting of Shri Sharad Pawar, the hon. Prime Minister said that Parliament was under
attack. Only you know it. Has the Parliament no right to know it?

You all say that POTO is your priority. Who prevented you to bring POTO? Did we prevent that POT O should not
come? You bring the POTO. You have a majority in the House. We are a democratic party. We have a right to
oppose it. We have a right to argue as to why POTO is not required. That is our view.

Sir, on 13th December, Parliament was attacked. You listed the Bill on POTO in the List of Business on 12th,
...(Interruptions) Let us not disclose these things. We have some understanding. We never said that you do not
bring it. You listed it. Your priority was that you would do it on the last day. We have never said that if you bring it,
you need not worry; we will support you. We have our views. We may give our views. We have learnt out of our
experience. That is why, we allowed TADA to lapse. Why did we allow TADA to lapse? It was also a Congress
Government at that time. Our dear colleague, Kumari Mamata Banerjee also vociferously said that why TADA
should continue like this. We allowed it to lapse because we found that there was a lot of misuse in it. We learnt out
of experience. In democracy, | admit, we learn out of experience. It is not a crime. We learn out of experience.
Therefore, from our side, we are saying that if you could called all of us and say, ‘look, this is the unlawful Act,
which is not sufficient enough to deal with the situation; this is the existing Act which is not sufficient to deal with the
situation; and this is the Indian Penal Code which is not sufficient to deal with the situation because our information
is like this, then we could have shared our views. That is why, we question it. But does that mean that we lack
patriotism? Does that mean that we are not cooperating with the Government?

The Government said that they want to call Gen. Musharraf for talks. Did we say, ‘do not call him?' The
Government said that they wanted cease-fire in Kashmir Valley on Hizbul Mujahideen affair. Did we say, "do not do
it?'

You went to Kandahar in regard to IC-814 hijacking. From that day, these things have started. How many
international forces; how many countries came to negotiate either with Pakistan or with Taliban? One telephone call
from Mr. Bill Clinton to Musharraf was enough. What is happening in Kandahar? Did anybody respond? When you
found that there was no response from the world community, you had to break the gates of the jail and bring Azhar
Masood. He was escorted by Shri Jaswant Singh to go to Kandahar.

| have been asking this point that from the day one you assumed the office, you are posed with a bigger threat of
terrorism. | do not deny it. But you have not analysed it in the right perspective to build up an international opinion
as well as to take home for consumption the security contingency that demand it. You could not do it.

Sir, in your presence, the foreign dignitary came, enjoyed your hospitality, held a Press Conference, describing the
glory of terrorists as "Jehad/'. | understand that before the guest, you could not say anything. But it took seven days'
time for you to rebuff him. You could not do it earlier. You were fumbling. You thought that you could score an
international point. Why do you accuse us? You please show one point where the Opposition did not cooperate
with you and did not give an impression that we are all united.

We are all united. Yes, criticism is there. When a man like Panditji, a towering personality of this country, was the
Prime minister, was he not questioned from this side as to what happened on Chinese front in spite of our peace
talk and Panchsheel, that how China attacked, what G.K. Krishna Menon did, why good jeeps were not given? Did
not Pandit Jawaharlal Nehru respond to the Opposition instantly saying that 'Krishna Menon, you are my dearest
friend, a clean man, a towering personality. Get down from office.' and did not in his place, Shri Yashwantrao
Chavan come and assume the office? This is the Indian Parliament! That day also the Parliament was united, but
Pandit Nehru acted. Was it not in Britain during the midst of the War, when England was winning and the Prime
Minister was changed? Was there a questioning that England was defeated, that people were not united? So,
questioning the fault or lacunae of the Government is not non-cooperation; it is further strengthening your system.
Do not accuse and bracket the entire Opposition that they are unpatriotic. At least we do not feel like that.
Therefore, from the Indian National Congress side, we made our point amply clear in the morning through our
Deputy Leader. This is an hour of unity of the people against the evil designs. This is an hour to demonstrate the
supreme determination of the Government to deal with and combat the situation. This is an hour also to work with
restraint, understanding, watching and gauging your international equation or equation of understanding or the
isolation at the moment, and then you act what you consider fit. We made it clear that we will support you. But do
not rush to a conclusion. Somebody is saying, authorise. What is the point in authorising? The Prime Minister is
under mandate of the Constitution to take charge of the nation at an hour of crisis. When the Prime Minister comes
to Parliament and says, 'l seek a mandate specially again, more than what | got to deal with a situation', then you
can question whether we are giving the mandate or not. At least the Prime Minister has not said so. We will hear
what he says tomorrow. At least Shri Advani, in his statement, did not say so. What special support he needs



excepting this message? So, why do you put your words in our mouth? This is not a fair proposition. Therefore, |
convey once again, on my behalf and on behalf of the Party, to the Government, through you, Sir, that they must
act cohesively. They must not think after the incident, they should think before the incident. And he is a Home
Minister, he should gauge his public rhetoric with his inner preparation of the Home Ministry. It should match the
public rhetoric. He drs Srare | wiferarie & e & ®15 #f gw waar 21 That does not match. So, he should match all these

things.

| conclude by Home Minister's quotation. Since he said 'secular, democratic India versus theocratic nation’,
remember, that has also a security perspective pertaining to the unity of the people as threatened by a section in
India at the moment. He knows better and | wish we shall do it in the secular tradition of this country and the
Constitution.

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRI OMAR ABDULLAH): Mr. Deputy
Speaker, Sir, a little less than sixty years ago it was Winston Churchill, after the battle of Britain, who said that
never before in the field of human conflict has so much been owed by so many to so few. And these words are
equally apt, equally applicable and very much hold true for all of us in Parliament today, and through Parliament, to
the whole of India. All of us, as Members of these distinguished Houses, the Lok Sabha and the Rajya Sabha, owe,
and through us, every single Indian, owes a deep debt of responsibility to those eight security personnel who
sacrificed their lives to save all of us so that we could see another tomorrow.

December, the 13!, has been likened to America's September 11 and that is true. The attack on December 13 on
our Parliament was an attack, though smaller in scale than the attack on the United States of America, but far far
more symbolic in as much as it was an attack on the democratic temple of India's polity.

(93/1630/krr/har)

But, while we can say that the December 13" attack was also the same as that of September 111", | think we must
also look at our reaction. How has India reacted to December 13t as compared to the U.S. reaction to September
11?2 What did we do in this reaction? From what | remember, after this September 11" incident, there was not one
voice that was uttered against President Bush and his Government. You forget President Bush and his
Government, there was not even a word against the intelligence agencies. Let us not kid ourselves. What
happened on September 11" was a monumental intelligence failure. An attack on the U.S. of that scale should
never have happened. But it did happen. But, did you see one voice raised whether in the Congress or in the
Senate or outside, even in the media demanding even so much as the resignation of the head of the CIA or the
FBI? No. Why? It is because the United States of America knows what it is to stand together in an hour of crisis.

Unfortunately, in our case it is sad but it is true. We had not even cremated those brave securitymen and that one
lady who laid down their lives for our country and we were already ready to start blaming 'so and so is responsible;
this security agency has failed' etc. ...(Interruptions)

Sir, | know what security failure is. | come from Jammu and Kashmir. | have seen examples of security succeeding
and | have also seen, unfortunately, examples of security failing. If security were to have failed on December 13!, it
is a fact, unfortunate but true, a lot of us may not have been here today. A part of this hallowed institution that | am
now speaking in may not have been standing. That is a credit to the security forces, to their bravery and to the fact
that we had a system in place that allowed us to withstand the worst possible attack.

Now, a lot has been mentioned abut how the hon. Prime Minister, in a speech made in Mumbai, made reference to
the fact that Parliament was a target. Advaniji, our honoured Home Minister made a reference to the fact that
Parliament was a target. Yes, Parliament was a target. We know it was a target. We know that Parliament has been
a target for a long time. ...(Interruptions)

MR. DEPUTY-SPEAKER: Please, let there not be running commentaries.

SHRI OMAR ABDULLAH: Sir, after the 15! of October, when that heinous crime took place against the Legislative
Assembly complex in Srinagar, we knew that Parliament could possibly be a target and we did &€, ...(Interruptions)
Sir, | am no security expert. But, as | said, | come from Jammu and Kashmir and | keep my eyes and ears open to
see what is happening. | myself could see the increased level of security at the two gates — the greater presence of
CISF and ITBP, the rapid response units of [TBP commandos in Gypsys — primarily for this purpose to take care of
suicide attacks.

But, at the end of the day, Mr. Deputy-Speaker, Sir, when one or more people with an intention of laying down their
lives for a cause, no matter how much we agree or disagree with it, it is extremely difficult to safeguard against such
people. The fact is that not a single Member of Parliament, not a single Minister, except for that unfortunate



gardener of the CPWD not a single civilian, was forced to lay down their lives in this crime is a testament and tribute
to the security that we had in place in Parliament.

Now, a lot has been said about how India has been isolated after this attack and the world has not joined us in
condemning it. While the Members of the Opposition have been keen to point out the fact that they derive all their
information from the newspapers, it is unfortunate that from the newspapers they have not also been able to see
the fact that President Bush called our Prime Minister on the very same day; Prime Minister Tony Blair spoke to
Prime Minister Vajpayee the very same day. ...(Interruptions)

SHRI S. BANGARAPPA (SHIMOGA): No, you say the correct thing. It was not the Prime Minister. ...(Interruptions)
MR. DEPUTY-SPEAKER: Shri Bangarappa, please resume your seat.

SHRI OMAR ABDULLAH: Sir, | am not yielding. There have been messages of condemnation from almost every
country of the world condemning what happened on the December 13™ as an act of terrorism. Now, it is very
important because there is only one country so far that has refused to accept this as an act of terrorism, that has
called it an armed intrusion. We know that a country that is responsible for the act is hardly likely to own it up and
say - 'Yes, this was an act of terrorism and we condemn it'.

So, their condemnation is really not worth the paper that it is written on. Now, my colleague also mentioned that
Parliament passed a Resolution condemning the 11t September attack on the United States of America and asking
how many Parliaments have condemned our attack. Mr. Deputy-Speaker Sir, when we condemned the 11th
September attack, we did not do it from the point of view of putting money into a bank account thinking that we
condemn now and when something happens on us, they will condemn. We condemned because we felt that we
needed to condemn it and we did so. And, in turn, we have received condemnations from the world over.

Alot has been said about how this Government has internationalised Kashmir and how Kashmir has become an
international issue because of us. Mr. Deputy-Speaker Sir, the fact of the matter is that Kashmir was
internationalised long before the NDA Government took charge; the fact of the matter is that terrorism now has
been internationalised by us. The world at large now recognises that India is a victim of the worst form of
international terrorism and they are standing by us in our hour of need. They say that terrorists have to be lucky
only once; security forces have to be lucky every time. The same holds true for this attack of the 13! of December.
It took just one break of luck for the terrorists to get even as far as they did, but security forces have to be vigilant
all the time.

It was mentioned why suitable safeguards were not put into place before this attack took place, why you did not
have the sort of checks that you have now, before the 13" of December. Mr. Deputy-Speaker Sir, | would like all of
us, myself included, to look within ourselves. Before each Session of Parliament begins, do we not receive a little
circular that says that in the interest of security, please do not bring mobile phones into the House? How many of us
follow it? Here is my mobile phone.

MR. DEPUTY-SPEAKER: Is it on?

SHRI OMAR ABDULLAH: No, it is off. ...(Interruptions) But the fact is that we are not willing to put ourselves to a
little bit of inconvenience if we feel there is no result from it. Now, because we have seen December the 13“‘, now
suddenly every Member is saying we should have done more earlier. But when we wanted to do more, nobody was
willing to follow. How many Members of Parliament have actually felt threatened because they have had to go
through security checks in airport? How many of us are willing to walk into Parliament through a metal detector? We
are not because we feel we are above all this. No, as Members ...(Interruptions) It is a fact whether we are willing to
admit it or not. The fact of the matter is thata€;...(Interruptions)

MR. DEPUTY-SPEAKER: Please have order in the House.

SHRI OMAR ABDULLAH: Sir, the fact of the matter is that until our own house catches fire, we are not willing to call
the fire brigade. If our neighbour's house catches fire, we are not bothered. When the fire reaches our house, only

then we are interested. Now, it is unfortunate that it took an incident like December the 13" to make all of us more
aware of security. | am sure, we will follow the guidelines even more closely in future. ...(Interruptions)

Mr. Deputy-Speaker Sir, the common feeling in the country is this. What is India's response going to be? What are
we going to do? There have been voices in favour of taking on the camps in Pakistan. There have been voices in
terms of stepping up military activity. There have also been voices that have talked in terms of diplomacy. Now, | am
the Minister of State in the Ministry of External Affairs. As a result, diplomacy, of course, is our primary initiative, our
primary goal. We are not an irresponsible Government. ...(/nterruptions)



MR. DEPUTY-SPEAKER: Shri Suresh, please do not make such comments.

SHRI OMAR ABDULLAH: Mr. Deputy-Speaker Sir, if India were an irresponsible Government or rather if the NDA
were an irresponsible Government, not aware of its international obligations and commitments, after Kargil, we
would have gone across the Line of Control and done whatever we had to, then. Keeping in mind the
responsibilities that we have to our country, to our people and beyond to the international community, we have
always, where necessary, acted with restraint and with the greatest degree of maturity possible.

Having said that, no Government - whether the NDA sitting in power today or tomorrow, whether the Congress
occupies the seat of power - will be able to say that they will not use force, if necessary, to defend their country and
their borders. As such, even we will not say that. If the need arises and we feel that there is no alternative, we will
do what is necessary to protect our borders, but it will not be the first option that we will consider. Force, violence
and war will never be the first option of this NDA Government under the able leadership of Prime Minister Shri Atal
Bihari Vajpayee. This much | can assure you, | can assure the House, and we can assure the rest of the country.

Now, very senior and very able parliamentarian, our former Prime Minister, Shri Chandra Shekhar also, talked
about the fact that India should not wage a war, India should not get into a war. This is all very well, Mr. Deputy-
Speaker, Sir, when nobody is waging war on us. But the fact of the matter is that for more than 15 years, India has
been a victim of a war of the highest order. In 15 years of fight against terrorism, we have lost 61,000 civilian lives,
far more than all the wars India had fought put together. We have lost more than 10,000 security personnel. The
Central Security Forces and the Paramilitary Forces have spent Rs. 45,000 crore in this fight.

SHRIA.C. JOS (TRICHUR): The actual figure is Rs. 64,000 crore.

SHRI OMAR ABDULLAH: Thank you for correcting me. Is this not a war? If, | am saying this again, if underlined, the
need then is that the war has to be met with force, then we will do so.

A lot has been mentioned about the fact that Pakistan is a nuclear power and this in itself should stop us. | for one,
and this is my own personal opinion, am reluctant to believe that in the event of a normal war going against them,
Pakistan will choose the nuclear option, aside, of course, from the fact that international isolation they will have to
face. The fact of the matter is, geography is the biggest reason that you have to look at. You look at the size of
Pakistan, you look at the size of India, and then see which country will rise from the ashes of nuclear conflict. Your
answer is there right in front of you. So, this is not something that we have to always talk about because the more
we talk about this, the more we limit our own security options, which | do not think we should do.

We do not fear international isolation. We have never feared international isolation where a decision has been in
the interests of national security. Pokhran-Il isolated India like, perhaps, no other decision could have, but our
strength, our diplomatic initiatives, our diplomatic activities and, ultimately, the ability of India to bounce back from
such situations ensured that we were isolated for a very short period of time. If necessary and if it is in the interests
of India's security and safety that we have to isolate ourselves from a few countries, we will do so again. We will do
it again and again and again, if the need arises.

Now, | was not, to be honest with you, going to use this opportunity to talk about POTO because this is not a
debate on POTO. But since Shri Somnath Chatterjee made reference to POTO and made reference to me in the
same sentence, | thought | might as well share some of the points which led me to say what | did. The fact of the
matter is, | still believe that POTO is a law which is necessary. My Party believes that it is necessary which is why
the Jammu and Kashmir Government has already implemented POTO in J&K. But that aside, the fact of the matter
is that you can have laws. They can be draconian, they can be misused, and they can also not have the
effectiveness that you want themto. Now, it has been said here, almost every speaker from the Opposition said that
in spite of having POTQ, this attack took place. By that same logic, | am not a lawyer, but | believe, you have
Section 302 of the Indian Penal Code which makes murder punishable. Has that stopped murder? No, it has not.
But the fact is that, you do not do away with Section 302 just because murders are taking place. You have the law
there; you punish as many people as you can. The same is the case with POTO. Now, | am not saying that every
single terrorist will come under POTO's umbrella, that you will stop every single terrorist crime. However, at least,
the legal muscle required to ban these organisations, to take their money away, to seize their assets, is necessary.

There was mention made from the Opposition Benches that certain provisions in PTO need to be modified, most
notably, the bail provision. As | said, | am not a lawyer, but | have been told that the way in which the Indian judges
deliver judgments, they say that 'bail and not jail' is the rule. Now, if that is the case, do you really want to judge
Jaish-e-Mohammad and Lashkar-e-Toiba by the same standards as you would judge a petty pocket thief or a petty
criminal? Obviously not. These are the hard core terrorists who are capable and willing to lay down their lives to
attack Parliament and, yet, you want to judge them and give them the same bail facilities, same provisions that are
applicable to any petty criminal!



Now, to my simple understanding it is extremely simple. But the logic of this really does not make that much of a
sense. You want the rule to be simplified. You want POTO to be simplified to the extent that it is as simple and as
normal as any other Indian law. Now, with a conviction rate of six and a half per cent — which means ninety three
and a half per cent of convicts in India go scot free = do you want this sort of a law applicable to terrorists so that
ninety three and a half per cent of the terrorists, who otherwise could have been arrested, would be allowed to go
scot free? | know, Shri Mani Shankar Aiyar has a lot of disagreements in what | am saying and | am sure, in the
course of the debate when he is given an opportunity to speak, he would rip my speech to shreds. But that is
something | am prepared for.

Sir, it has been said that confessions should not be made admissible. How could confessions not be made
admissible? How are you going to otherwise get this evidence corroborated? If the people arrested for this
December 13 crime ...(Interruptions) and if their confessions were not admissible...(/nterruptions)

SHRI A.C. JOS : Sir, he is talking of POTO here...(Interruptions)
MR. DEPUTY-SPEAKER: Shri Jos, please take your seat. &€, (Interruptions)

SHRI OMAR ABDULLAH: Sir, if you check the records then you would see that in the opening address of the hon.
Home Minister no mention of POTO was made. It was Shri Mulayam Singh Yadav in his opening remarks, on behalf
of the Opposition, brought this issue of POTO. Now if we rebut their arguments it is only because the Members of
Opposition brought this issue into this discussion. Otherwise we were quite happy to have POTO on a separate
forum when it was due to be discussed. But now having opened this issue, | think, they deserve to have their
answers.

Sir, why is it that they want confessions to be inapplicable or inadmissible in POTQO? In the States of Karnataka,
Maharashtra and in the organised crime law they are very happy to have confessions acceptable. So, it is all right
for the local Indian mafias to have their confessions accepted but the confessions of Lashkar-e-Taiba, or Jaish-e-
Mohammad and their sympathisers must not be accepted. How exactly is it? | really, at some stage -- | am sure, this
will come up in due course of the debate — would love to know about this lacunae or this divergence in the thinking
about the application of the law at the States and at the Centre and somebody could perhaps explain to us so that
we are able to understand as to how the State Congress and the Central Congress leadership differ in their thinking
in regard to the application of this law and as to how these policies function.

Mr. Deputy-Speaker, | would conclude in a couple of minutes. It has been said that there are no safeguards. We
have ensured under this new law, firstly, that all confessions would be made in front of a SP level officer and not
below that. Secondly, they would be produced in front of a Magistrate within 48 hours and thirdly, if there is even
the slightest indication that they have been tortured, then they would have to undergo an independent medical
examination. What more do they want?

Mr. Deputy-Speaker, Sir, it has been said -- and perhaps this is one of the most important points - that they do not
want intercepts to form part of evidence because intercepts cannot be part of evidence. Is it not strange that they do
not want intercepts to form part of evidence? Insofar as match fixing is concerned, intercepts are fine. But where
terrorists organisations like Lashkar-e-Taiba, Jaish-e-Mohammad or Hizbul Mujahideen and others are concerned,
where the only evidence we get is through these intercepts, they do not want intercepts to form part of evidence.
Now, if | know that there is a threat to my life or we come to know that there is a threat to the life of the hon. Home
Minister, then do you think that they write to us about that? Do you think that Lashkar-e-Taiba would write a letter
saying, ‘Dear Shri Abdullah, you are number one in our hit list and we would get you'. Or, "Dear Shri Advani, we
have elevated you to A-l+ status in our hit list'! Obviously, they would not do that. We know all these because we
get intercepts from their communications and from their telephonic conversations. If this very evidence is going to
be denied to us, then how exactly are you going to proceed against the terrorists?

Sir, these are points that | did not want to bring into this debate. But as | said my name was attached to POTO and
so | felt it only necessary that | try to put before the House my own clarifications as to why | feel the way | do.

Sir,  would like to end with one or two very simple points. First, | am a Muslim. | am a Kashmiri and is as proud of
being an Indian as every single one of you. It is my humble appeal to everyone, both within the House and outside,
that not all Muslims are Pakistanis and not all Kashmiris are not terrorists...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Rashid Alvi, please let him complete. ...(Interruptions)
MR. DEPUTY-SPEAKER: Shri Jos....(Interruptions)

MR. DEPUTY-SPEAKER: Shri Muniyappa....(Interruptions)

SHRI OMAR ABDULLAH: | am not yielding. ...(Interruptions)



3MIe! T G foran #1319 oy & g Al A€ (@aum)

SHRI SATYAVRAT CHATURVEDI (KHAJURAHO): You convince your colleagues. We are totally convinced of your
patriotism....(Interruptions)

MR. DEPUTY-SPEAKER: Shri Chaturvedi....(Interruptions)
# IAR Megee : IRIA, T@ A9 G 2 A, A A 3B AUD! A1 B GAIl 3@ F e B AU wer g, a1 30 AF A g | €] (Faym)
MR. DEPUTY-SPEAKER: Shri Bangarappa, what is this?

SHRI OMAR ABDULLAH: My message goes beyond this House. Why do you not understand? Listen to me.
...(Interruptions)

SHRI SATYAVRAT CHATURVEDI : | congratulate you for making a very relevant point...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Rashid Alvi, you are going to be the next Speaker. Let him
complete....(Interruptions)

SHRIA.C. JOS (TRICHUR) : He is telling it for BJP.

SHRI OMAR ABDULLAH: | am telling this as much to people who seek to exploit the sentiments of Muslims for their
own personal gains. All right? ...(Interruptions) | know who has how much sympathy, where it lies and why it lies
there. Do not try and teach me. ...(Interruptions)

Please do not politicise what | am trying to say. My message is far wider. My message is for those people
...(Interruptions)

SHRI KODIKUNNIL SURESH (ADOOR): You share power with BJP.
MR. DEPUTY-SPEAKER: Shri Suresh, do not interrupt.
SHRI OMAR ABDULLAH: Do you not like what | am saying? If you do not, say so....(Interruptions)

The fact of the matter is - and this is something that has been widely reported - innocent Kashmiri people who
earlier, let us say for example, were renting an accommodation for Rs.2,000 are now being told, "because you are a
Kashmiri, pay more than Rs.3,000." It is these sorts of things that | am trying to highlight. The fact of the matter is,
every Kashmiri trader here, or in Goa, or in Mumbai, is not a terrorist. It is this that | am trying to highlight for you.
There are more than enough Kashmiris today who are laying down their lives for this country. The Jammu and
Kashmir Police who are working side by side with the Central Agencies, not only to crack this crime but all other
incidents of terrorism, are also Kashmiri. They are also Muslim but they lay down their lives every day for this
country. This is something ...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Suresh, do not disturb now.

SHRI OMAR ABDULLAH: Look! When | speak, | do not speak in my individual capacity. The fact that | am speaking
here means that | speak on behalf of the Government. So, when | express sentiments, | do not express just my own.
| express sentiments of every single member of the Treasury Benches. ...(Interruptions)

Mr. Deputy-Speaker, | have said all that | have got up to say. | would like to thank you for this opportunity. | once
again like to reiterate this Government's firm resolve and commitment to combat all forms of Pakistan's nefarious
designs both diplomatically and if, once again if, need arises, we will combat them by any means necessary. But we
will most certainly keep the sentiments, opinions and the security of the people of India foremost in our thoughts
before we decide.
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SHRI MANI SHANKAR AIYAR (MAYILADUT URAI): Sir, they are continuously disturbing the House. We have
Ministers sitting here. Prime Minister's own Minister of State is also sitting here. Please ask him to bring his
supporters under some kind of control.
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SHRI ADHI SANKAR (CUDDALORE): Mr. Chairman Sir, on 13" December, 2001, a new history was sought to be
written by the enemies of our nation with guns. The valiant security personnel had put an end to their designs within
minutes. We have lost eight of our able security personnel who have made supreme sacrifice to save the honour
and sanctity of the chambers of democracy.

| enjoin my party DMK in conveying heartfelt condolences to the bereaved families of all the eight security
personnel. With a long-term perspective, we are now discussing as to how to stop such terrorist attacks. The Home
Minister has mentioned in his statement that Lashkar-e-Taiba and Jaish-e-Mohammad are evidently behind this evil
design. They evidently have support from Pakistan ISI and their masters across the border. | wish the whole world
joined us at this hour of terror to condemn this attack on our democracy. It is a great challenge placed before us.
Let us try to convert this challenge into an opportunity to put an end to terrorism once and for all.

The incident that occurred on 13" December is not an isolated one. We have had similar attacks in a row earlier in
many parts of the country. Red Fort intrusion, hijacking of IC-814, attack on J&K Assembly at Srinagar on 15t
October have all been masterminded by the very same organisations mentioned by our hon. Home Minister. Our
party, DMK, believes that multiparty democracy can survive only when our nation is safeguarded. The most
important task before us is to work unitedly irrespective of political differences, caste, creed and religion. We cannot
compromise on our nation's security. When it comes to preserving our nation's sovereignty, unity and integrity, the
DMK always comes forward to even forego its stand on certain democratic points of view. So, cutting across party
lines, the nation should unite together and fight against terrorism. The DMK Party supports the stand taken by the
Government to save peace, solidarity and democracy of our nation.

SHRI P.H. PANDIAN (TIRUNELVELI): Hon. Chairman, Sir, at the outset, | would like to say that the attack on the

Parliament building by the terrorist group on 13" December is an attack on the Indian democracy. India is the tallest
democracy in the world.

Sir, we have been deliberating over the cross-border terrorism for the last two years on the floor of this House.
Whenever we debated the issue of cross-border terrorism, we used to remind the Government and also we used to
place the facts before the Government saying that the Government should take stringent action against the
terrorists. | know that it is very difficult to tackle terrorism. So, terrorism has to be dealt with a firm, iron-hand. To
save the people of India from the terrorist attack, it is necessary that stringent legislation should be passed. No
doubt, there are legislations.

About 25 years ago, as early as in 1976, the Uttar Pradesh Assembly passed an Act amending the Criminal
Procedure Code. It was about deleting the operation of the provisions of anticipatory bail in that State to curb the
terrorist activity. That Act was upheld by the Supreme Court. The deletion of the operation of the anticipatory bail
provision by the Uttar Pradesh Asssembly was upheld by the Constitution Bench of the Supreme Court. So, Sir, to
deal with firmly on legal grounds, the Government's initiative has to be welcomed. Of course, it is not welcomed by
everybody. It was first welcomed by my leader of the All-India Anna Dravida Munnetra Khazhagam Dr. Jayalalitha
because she tackled terrorism; she tackled the LTTE from 1991 to 1996 after the assassination of the late Shri
Rajiv Gandhi. That is why, she is placed under the "Z" category security.

We all mourn the death of the security personnel because without their barricade, without their countermanding the
terrorist attack, we would not have been alive today to speak here.

Cross border terrorism is encouraged by Pakistan. Mr. Chairman, Sir, you have also participated in a number of all-
party meetings where the Prime Minister was there; the Home Minister was also there. Pakistan is encouraging
cross-border terrorism. Here also, the Pakistani ISl is behind these two groups, the Lashkar-e-Taiba and the Jaish-
e-Mohammad. When the ISI of Pakistan is encouraging these terrorists to attack the PMO, the Red Fort, the Home
Minister and to attack this Parliament, we should all converge and stand united to face the challenge at this point of
time. It is a great challenge posed to the nation by the terrorists. When the Pentagon was attacked, when the World
Trade Centre was attacked and demolished by the Osama bin Laden group, the opposition democrats did not find
fault with the Government headed by Mr. Bush. In that way, when it is an international issue, when it is an issue
concerning the whole nation, we should all stand united cutting across party lines to save India from further disaster
and from further terrorist attack....(/nterruptions) Warning is no good.



There was a reference whether we should wage a war against Pakistan or not. That was the question posed before
this House and it was answered to a little extent by the hon. Minister of State of External Affairs Shri Omar Abdullah.

For every action, there should be an equal and opposite reaction. If there is an action and if there is no counter-
action, you cannot survive. Only a diamond can cut a diamond. In that way, | would appeal to the hon. Home
Minister and the Government of India to take repressive measures, to take stringent measures and to take
measures the Government of India would take, in accordance with the time, to crush terrorism. That is the duty and
that should be the Constitutional duty of this Government at this point of time.

When a reference of the POTO was made, my leader had said that we can support the POTO, lock, stock and
barrel. Of course, the criminal law says that crime is an act forbidden by law under the pain of punishment. If there
are more laws, more crimes would take place; if there are less laws, less crimes would take place; and if there are
no laws, no crime would take place. Crime is a product of law. ...(Interruptions) Lord Macaulay, a literary writer, as
early as in 1860, has drafted the Indian Penal Code. That is enough. But even then we brought in the New
Education Policy, the New Industrial Policy, and the New Textile Policy. Something should be new, only then the
people would accept it. This is also imported from the Indian Penal Code and that the effect of the POTO would
definitely give a stern signal to terrorists. We do not have Indian terrorists.. No foreign terrorists and no Pakistani
terrorists can be allowed to terrorise Indian people in Indian soil. How can five Pakistani terrorists attack our Indian
Parliament building? How can we tolerate it? They are not Indian terrorists. They have been engineered and sent
by the ISI to create confusion in our country, to create instability in Government and to create economic instability.

One day, we showed some 500 rupee counterfeit notes circulated by the ISI. The hon. Home Minister may know
about it. The other day, Shri Sharad Pawar showed a thousand rupee counterfeit note circulated by the ISI. This is
to spoil our Indian economy. Now, a time has come that we must control terrorists. We must eradicate terrorism; we
must root out terrorism; and we must liquidate terrorists. ...(/Interruptions) No democrat would support a terrorist. We
are deliberating in Parliament. We are not terrorising anybody here. This is a place of housing of elected
representatives. | would say that we would stand by the Government of India to liquidate terrorists and to eradicate
terrorists. To that extent, whatever is possible for the Government, let it pass any law to curb terrorism. We do not
go into the grammar of it. We want eradication of terrorists; we want liquidation of terrorists; and we want
democracy to be upheld. That is why my party has taken a stand that to eradicate terrorism, we must have a
stringent law. The Constitutional Bench of the Supreme Court upheld the TADA. The Constitutional Bench of the
Supreme Court upheld the Acts of 1984 TADA, 1987 TADA, along with Section 9 of the Uttar Pradesh Act.

When TADA was passed in 1987, that was done by a different Government, Now, POTO is being brought by the
BJP Government. So, both have the same view on curbing terrorism and we are in between the two. Now, this BJP
Government is going to introduce POTO in 2001.

SHRI S. BANGARAPPA (SHIMOGA): But you are yet to pass another law.

SHRI P.H. PANDIAN : But the State Governments have got the power to pass any law to curb terrorism, because it
is under the Concurrent List. That is why, | have quoted the 1976 example of Uttar Pradesh. The States are free to
pass a criminal law or amend the Criminal Procedure Code. The Criminal Procedure Code can be amended to deny
anticipatory bail to somebody. Anticipatory bail is not meant to be granted to a terrorist, but it is intended to be
granted to a local resident who is not likely to abscond. That is the provision.

SHRI S. BANGARAPPA : That law is already there.

SHRI P.H. PANDIAN : If the Government wants, it can deny that provision to a terrorist. So, let us not make political
capital out of the POTO and the terrorist attack on Parliament building. Let us all come together and fight terrorism.
Every State in the country do not have terrorist organisations, except some splinter organisations here and there in
some States. So, this law is imperative in the present context and only for want of a law of this kind, the brazen
attack on this building by the terrorists had taken place. It is a vivid example for taking action to curb terrorist
activities.

So, | would say that the attack on this building was a sorry state of affairs on that day. We were all present in the
Central Hall at that time and we were not terrified. We are all Indians and we also have the same kind of will and
mental make-up like that of the terrorists, but we have a controlled personality. So, on that day, when the attack
took place, all Members of Parliament were in the Central Hall and we knew what was happening around us. By a
providential escape we have all assembled here today to discuss as to how our Parliament was attacked by the
terrorists. So, had the POTO been introduced on that day immediately after the attack, it would have been passed
immediately, because on that day the situation was totally different. Everybody was thinking about it. Now, three
days have passed by and there is a little relaxation among some people. But on that day, everybody was firm on
that. Those terrorists had been killed. Had they not been killed, they would have been arrested under POTO.



SHRIRUPCHAND PAL (HOOGLY): But an FIR has been filed.

SHRI P.H. PANDIAN : FIR is only the first document. It is not the final document. You can include more on it after
investigation. FIR is there to set the law in motion. ...(Interruptions) For example, a person can be charged under
Section 326 of the Indian Penal Code, but later on, after investigation he can be charged under Section 302 also.
So, in the same way, if the investigation reveals certain things, the Government has to file a charge sheet under
POTO. That is the legal procedure. So, FIR is not the final document. Anybody can file an FIR.

So, on my behalf and on behalf of our party, we express our heartfelt condolences to the members of the bereaved
families of the security personnel who have laid down their lives in order to save our lives.

To commemorate that, the Government should rise to this occasion and prevent a recurrence. | would caution the
Government. On that day, there was an attempt. There should not be any accomplishment thereafter. A crime may
be attempted. If they fail, they will try to accomplish it later on. So, be vigilant, be cautious and try to liquidate the
terrorists.
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MR. CHAIRMAN : Hon. Member, Shri Sanat Kumar Mandal — Not present.

SHRI BASU DEB ACHARIA (BANKURA): Sir, the House should adjourn now.

MR. CHAIRMAN: Hon. Member, Shri Amar Roy Pradhan - Not present.

SOME HON. MEMBERS: Sir, tomorrow, not today.

MR. CHAIRMAN: Hon. Member, Shri G.M. Banatwalla....(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, we can continue tomorrow....(Interruptions)

SHRI BASU DEB ACHARIA : Sir, you are not taking the sense of the House.

MR. CHAIRMAN: There are so many speakers.

SHRI PRIYA RANJAN DASMUNSI : Sir, you should adjourn the House now.

MR. CHAIRMAN: | shall take the sense of the House. If everybody is agreeable, then | shall adjourn the House.
SOME HON. MEMBERS: Tomorrow, Sir, not today.

MR. CHAIRMAN: Okay, we shall stop with that.

Now, item No.28. This is official business to get extension of time.14.00 hrs.

The Lok Sabha re-assembled after Lunch at Fourteen of the Clock.
(Mr. Speaker in the Chair)

MR. SPEAKER: Item No.26. Dr. Ram Chandra Dome = not present. Shri Samik Lahiri = not present.

Matters under Rule 377 may be laid on the Table of the House.



